
Dak Register on 01/02/2018 

( Column 1 to 6 are maintained by Ofiice of Registrar. Column 7 and 8 are maintained by concerned section 

Head) 

Dia

ry 

No.  

Date 

of 

Rece

ipt 

No./Name of 

Document Received 
Source  

Particulars  

of documents 

Secti

on  

to 

whic

h 

sent 

Nam

e 

Ac

tio

n 

Ta

ke

n  

Li

n

k 

Fi

le 

394/

201

8 

01/02

/2018 
NIL 

SH. 

M.V.RAVI

NDRAN, 

MEMBER 

(J) 

APPLICATION FOR 

STATION LEAVE 

PERMISSION 

DR(

A)    

395/

201

8 

01/02

/2018 
NIL 

BHOOPEN

DRA KR. 

PATEL. 

STENO III 

INTIMATION REG. 

SUBMISSION OF 

APPLICATION FORM 

DR(

A)    

396/

201

8 

01/02

/2018 
R/2015 

SH. RAJU, 

MEMBER 

(T) 

SPECIAL CASUAL 

LEAVE FOR 

ADVENTURE SPORT 

DR(

A)    

397/

201

8 

01/02

/2018 

01/CESTAT/BANG/I

MM.PROP. 

SANTOSH 

KUMAR 

TIWARI, 

ASST. 

REGISTRA

R, 

CESTAT, 

BANGALO

RE 

FORWARDING OF 

IMMOVABLE 

PROPERTY RETURN 

2017 

DR(

A)    

398/

201

8 

01/02

/2018 

3/4/MR.MUKESH 

GUPTA/AR/CHD-

2017-ADMN 

MUKESH 

GUPTA, 

ASSTT. 

REGISTRA

R, 

CESTAT, 

CHANDIG

ARH 

FORWARDING OF 

STATEMENT OF 

IMMOVABLE 

PROPERTY RETURN 

FOR  

DR(

A)    

399/

201

8 

01/02

/2018 
NIL 

R. 

RAVICHA

NDRAN, 

MTS 

REG. REPLY OF 

MEMO 

DR(

A)    



400/

201

8 

01/02

/2018 

2/A/C/CESTAT/KOL/

05 

T.K. 

SARKAR, 

DY. 

REGISTRA

R 

FORWARDING OF 

APPLICATION FOR 

WITHDRAWAL OS R. 

3,00,000 FROM GPF IN 

R/O SHRO 

MONGOLESWAR 

MONDAL, SPS 

DR(

A)    

401/

201

8 

01/02

/2018 
NIL 

R.P. 

SHARMA 

CORRUPT PRACTICES 

ADOPTED BY SHRI 

AHSOK JINDAL, 

MEMBER (J) CESTAT, 

CHANDIGARH IN 

NEXUS WITH FEW 

ADVOCATES-

REQUESTS FOR 

INVESTIGATING THE 

MATTER 

PA 
   

402/

201

8 

01/02

/2018 

18(1)/MISC/CESTAT/

ALD/2015-PARTII 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

NOTE REG. WORK 

ALLOTMENT TO SHRI 

DHEERAJ LAL AND 

SHRI S. MUKHERJEE 

PA 
   

403/

201

8 

01/02

/2018 
NIL 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

CASES PENDING 

RELATED TO HON. 

MS ARCHANA 

WADHWA, MEMBER 

(J) 

PA 
   

404/

201

8 

01/02

/2018 

INTERIM ORDER 

NO. 1/2018 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

CHENNAI 

FORWARDING OF 

CERTIFIED COPY OF 

THE INTERIM ORDER 

NO. 1/2018 

DR(J

)    

405/

201

8 

01/02

/2018 
35821/2017/SEC.ELM 

ASSISTAN

T 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

CIVIL APPEAL NO. 

823/2018 

DR(J

)    

406/

201

01/02

/2018 
NIL 

ASSISTAN

T 

CIVIL APPEAL NO. 

822/2018 

DR(J

)    



8 REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

407/

201

8 

01/02

/2018 
29152/2017/SEC.ELM 

ASSISTAN

T 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

CIVIL APPEAL NO. 

821/2018 

DR(J

)    

408/

201

8 

01/02

/2018 
37362/2017/SEC-XIV 

ASSISTAN

T 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

CIVIL APPEAL NO. 42 

OF 2018 

DR(J

)    

409/

201

8 

01/02

/2018 

24(1)/TFR 

FILE/CESTAT/ALD 

2015 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

TRANSFER OF OLD 

RECORDS REG. 

DR(J

)    

410/

201

8 

01/02

/2018 
NIL 

SATYEND

RA 

CHANDRA 

DAS, SPS, 

CESTAT, 

AHEMDA

BAD  

REQUEST FOR 

ADDING MEDICAL 

ALLOWANCE RS. 

1000/- P.M TO HIS 

FAMILY PENSION 

Acco

unt 

Secti

on 

   

411/

201

8 

01/02

/2018 

G-

10(1)/BUDGET/CEST

AT/CHE/2016 

K.S. 

RAMESH, 

SPS/HOO/

DDO 

ALLOCATION OF 

FUNDS:RE 2017-18 

REG. 

Acco

unt 

Secti

on 

   

412/

201

8 

01/02

/2018 
NIL 

SH. S.K. 

MOHANT

Y, 

MEMBER(

J) 

DISPOSAL 

STATEMENT FOR 

THE MONTH OF 

JANUARY, 2018 

Com

puter 

Cell 
   

413/

201

8 

01/02

/2018 
NIL 

MS. 

SULEKHA 

BEEVI 

DISPOSAL 

STATEMENT FOR 

THE MONTH OF JAN, 

Com

puter 

Cell 
   



C.S., 

MEMBER 

(J) 

2018 

414/

201

8 

01/02

/2018 
NIL 

ASSISTAN

T 

REGISTRA

R (COMP) 

WITH REFERENCE TO 

NOTINGS AT PAGES 

65.66 ON F.NO. 

1(7)/CESTAT/COMP/T

ECH/MANPOWER/201

5 

Com

puter 

Cell 
   

415/

201

8 

01/02

/2018 
NIL 

SH. ANIL 

G. 

SHAKKAR

WAR, 

MEMBER 

(T) 

SUBMISSION OF 

ANNUAL 

IMMOVABLE 

PROPERTY RETURN 

FOR THE YEAR 2017 

AS ON 01/01/2018 

UNDER CCS 

CONDUCT RULES 

REG. 

DR(

A)    

416/

201

8 

02/02

/2018 
NIL 

EASTERN 

BOOK 

COMPAN

Y P. LTD. 

FORWARDING OF CD 
DR(

A) 

LIB

RAR

Y 
  

417/

201

8 

02/02

/2018 

CESTAT/AHD/ADMN

/18/2012/39 

UMA 

SHANKAR 

VERMA, 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

AHMEDA

BAD 

IMPLEMENTATION 

OF MACP SCHEME IN 

CESTAT REG. 

DR(

A)    

418/

201

8 

02/02

/2018 
16173/17/SC/XIV 

ASSISTAN

T 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

CIVIL APPEAL NO. 

110056 OF 2017 

DR(J

)    

419/

201

8 

02/02

/2018 

26/01//2007-AD.IC 

(CESTAT) 

S. 

BHOWMIC

K, UNDER 

SECRETA

RY TO 

REG. MEMO OF EVEN 

NO. DTD 07/02/2013 

EMQUIRY AGAINST 

SHRI S.K. VERMA, 

ASST. REGISTRAR, 

DR(

A)    



THE 

GOVT. OF 

INDIA 

CESTAT 

420/

201

8 

02/02

/2018 
NIL 

M.V. 

RAVINDR

AN, 

MEMBER 

(J) 

IN REF. TO LETTER 

NO. F.NO. 

1/(08)/REG/.CONFL/CE

STAT/2014 DTD. 

08/12/2017 

PA 
   

421/

201

8 

02/02

/2018 

C-13015/2/2017-

CESTAT-DOR 

SUNIL 

KUMAR 

MEENA, 

UNDER 

SECRETA

RY(VIG.) 

ROM ORDER IN 

APPEAL NO. 

C85893,85896,85898/15 

IN CASE OF M/S 

FORTUNE 

MARKETING LTD. & 

OTHERS REG. 

PA 
   

422/

201

8 

02/02

/2018 

04/CESTAT/HYD/STE

NO-

CONTRACT/VRG/15/

22 

KRIPA 

SHANKER

, ASST. 

REGISTRA

R, 

CESTAT, 

HYDERAB

AD 

FORWARDING OF 

REPRESENTATION 

DT. 30/01/2018 

SUBMITTED BY OF 

SHRI V. RAM GOPAL. 

STENOGRAPHER (ON 

CONTRACT) 

DR(

A)    

423/

201

8 

02/02

/2018 
NIL 

WREN 

MISHRA, 

DEPUTY 

REGIONA

L 

DIRECTO

R, SSC, 

CHANDIG

ARH 

COMBINED 

GRADUATE LEVEL 

EXAMINATION 2016 

ISSUANCE OF 

APPOINTMENT 

LETTERS 

DR(

A)    

424/

201

8 

02/02

/2018 
NIL 

SEEMA 

SADANA, 

SPS 

APPLICATION FOR 04 

DAYS EL FROM 29 

JAN TO 1 FEB 

DR(

A)    

425/

201

8 

02/02

/2018 

15(1)/CESTAT/PEN/L

K-CM/2012 

K.S. 

RAMESH, 

HOO, 

CESTAT, 

CHENNAI 

REQUEST TO REVISE 

THE G.P FROM 4200 

TO 4600 ON 

PROMOTION OF SMT. 

L. KUMARI 

DR(

A)    

426/

201

8 

02/02

/2018 
NIL 

REGIONA

L 

DIRECTO

R, NEW 

COMBINED 

GRADUATE LEVEL 

EXAMINATION 2016-

ISSUANCE OF 

DR(

A)    



DELHI APPOINTMENT 

LETTERS 

427/

201

8 

02/02

/2018 

34/PERSN./CESTAT/

KOL/2000/54 

T.K. 

SARKAR, 

DEP. 

REGISTRA

R 

FORWARDING OF EL 

AND RH 

APPLICATION OF 

SHRI S.K. VERMA, 

ASST. REGISTRAR, 

CESTAT, KOL 

DR(

A)    

428/

201

8 

02/02

/2018 

3/5/MISC/ADMN/CH

D/2017 

MUKESH 

GUPTA, 

ASSTT. 

REGISTRA

R, 

CESTAT, 

CHANDIG

ARH 

FORWARDING OF 

STATEMENT OF 

IMMOVABLE 

PROPERTY RETURN 

FOR THE YEAR 2017 

OF SHRI MAHESH KR. 

SPS AND SHRI 

KANHAIYA LAL, SPS, 

CESTAT, 

CHANDIGARH 

DR(

A)    

429/

201

8 

02/02

/2018 

PF/VDB/CESTAT/MU

MBAI 

T.VISWAP

RAKASH, 

DEP. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

FORWARDING OF 

RELIEVING ORDER & 

MEDICAL 

APPLICATION OF MS. 

VANDANA D. 

BHANDAR, CM REG. 

DR(

A)    

430/

201

8 

02/02

/2018 

10/CESTAT/MAS/200

0 

K.S. 

RAMESH, 

HOO, 

CESTAT, 

CHENNAI 

INTIMATION AND 

NECESSARY NOC 

FOR APPLYING 

PASSPORT BY SMT. 

B. RAJALAKSHMI, 

UDC REG. 

DR(

A)    

431/

201

8 

02/02

/2018 
NIL 

DEVENDE

R SINGH, 

MEMBER 

(T), 

CESTAT, 

CHANDIG

ARH 

APPLICATION FOR 

ONE DAY CL ON 

02/02/2018 AND 

STATION LEAVE 

PERMISSION 

DR(

A)    

432/

201

8 

02/02

/2018 
NIL 

ARVIND 

KR. 

PANDEY 

(STENO.) 

ON 

BEHALF 

SUBMISSION OF 

ANNUAL 

IMMOVABLE 

PROPERTY RETURN 

FOR THE YEAR 2017 

AS ON 01/01/2017 

DR(

A)    



OF SH. 

ANIL 

CHOUDH

ARY, 

MEMBER 

(J) 

433/

201

8 

02/02

/2018 
NIL 

SH.C J 

MATHEW, 

MEMBER 

(T) 

APPLICATION OF CL 

ON 02/02/2018 

DR(

A)    

434/

201

8 

02/02

/2018 
36837/2017/SEC 

ASSISTAN

T 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

CIVIL APPEAL NO. 

870 OF 2018 

DR(J

)    

435/

201

8 

02/02

/2018 

24/(1)/TFR 

FILE/CESTAT/ALD 

2015 

ROHIT KR. 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

TRANSFER OF OLD 

RECORDS REG. 

E/2586/1991 

DR(J

)    

436/

201

8 

02/02

/2018 
NIL 

RAJVEER 

SINGH, 

ADVOCAT

E, J.K. 

MITTAL & 

COMPAN

Y 

IN REFERENCE TO 

LETTER DTD. 

19/01/2018 ISSUED BY 

REGISTRY FOR 

DIARY NO. 500352018 

IN APPEAL FILED BY 

DEPARTMENT/REVE

NUE AGAINST M/S 

SATAKE INDIA 

ENGINEERING PVT. 

LTD. 

Tech

nical 

Offic

er 

   

437/

201

8 

02/02

/2018 

D-6(1)WEEKLY 

DISPATCH OF 

ORDERS/2014 

ASST. 

REGISTRA

R, 

CESTAT, 

CHENNAI 

WEEKLY DISPATCH 

STATEMENT REG. 

Com

puter 

Cell 
   

438/

201

8 

02/02

/2018 

II/39(VIG)NZU/49/201

7/187 

ARUNA M 

GUPTA, 

ADDITION

AL 

DIRECTO

R 

VIGILANCE 

INVESTIGATION REG. 

AR/

Exci

se 
   



GEN.(VIG.

) 

439/

201

8 

02/02

/2018 

3(3)/PF/SM/SPS/CEST

AT/ALLD/2017 

ROHIT KR. 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

FORWARDING OF 

JOINING REPORT IN 

R/O SHRI SHOMEJIT 

MUKHERJEE, SPS 

REG. 

DR(

A)    

440/

201

8 

05/02

/2018 
NIL 

P.K. 

NEELA 

REDDY, 

SR. PS, 

CESTAT, 

HYDERAB

AD 

FORWARDING OF 

APPLICATION OF SH. 

M.V.RAVINDRAN, 

MEMBER (J) 

PERMISSION TO 

VISIT ABROAD 

DR(

A)    

441/

201

8 

05/02

/2018 
NIL 

P.K. 

NEELA 

REDDY, 

SR. PS, 

CESTAT, 

HYDERAB

AD 

FORWARDING OF 

APPLICATION OF SH. 

M.V.RAVINDRAN, 

MEMBER (J) 

PERMISSION TO 

VISIT ABROAD 

DR(

A)    

442/

201

8 

05/02

/2018 

C-8(1)/HIGH COURT 

CASE/S. GOPINATH-

MTS/2018 

K.S.RAME

SH, HOO, 

CESTAT, 

CHENNAI 

NOMINATING SR. 

CENTRAL GOVT. 

COUNSEL 

DR(

A)    

443/

201

8 

05/02

/2018 
NIL 

LALIT 

PRASAD 

PANT, SPS 

STATEMENT OF 

IMMOVABLE 

PROPERTY RETURN 

AS ON 30/01/2018 

DR(

A)    

444/

201

8 

05/02

/2018 
NIL 

SH. 

V.P.PAND

EY, ASST. 

REGISTRA

R, 

CESTAT, 

DELHI 

INFO. REGARDING 

POSSESSION OF 

NEWLY ALLOWED 

QTR. NO. 498 TYPE-4, 

SECTOR-4, R.K. 

PURAM, NEW DELHI 

DR(

A)    

445/

201

8 

05/02

/2018 
NIL 

SH. M.V. 

RAVINDR

AN, 

MEMBER 

(J), 

CESTAT, 

HYDERAB

AD 

REG. STATION 

LEAVE PERMISSION 

ON 02/02/2018 

DR(

A)    



446/

201

8 

05/02

/2018 

CESTAT/MUM/SRM/

2018 

S.R. 

MOKAL, 

SPS TO 

MEMBER 

(J) 

REQUEST FOR 

PERMISSION TO 

LEAVE STATION 

REG. 

DR(

A)    

447/

201

8 

05/02

/2018 
R/2015 

SH. RAJU, 

MEMBER 

(T), 

CESTAT, 

MUMBAI 

SPECIAL CASUAL 

LEAVE FOR 

ADVENTURE SPORT 

DR(

A)    

448/

201

8 

05/02

/2018 
R/2015 

SH. RAJU, 

MEMBER 

(T), 

CESTAT, 

MUMBAI 

SPECIAL CASUAL 

LEAVE FOR 

ADVENTURE SPORT 

DR(

A)    

449/

201

8 

05/02

/2018 
11/02/2018-IFU-III 

M.K. 

JAISWAL, 

UNDER 

SECRETA

RY(IFU.III) 

DEMAND NO. 33-

DEPARTMENT OF 

REVENUE-SAVINGS 

& EXCESSES-FINAL 

REQUIREMENT REG. 

Acco

unt 

Secti

on 

   

450/

201

8 

05/02

/2018 
11/12/2017-IFU-III 

M.K. 

JAISWAL, 

UNDER 

SECRETA

RY (IFU-

III) 

FOURTH AND FINAL 

BATCH OF 

SUPPLEMENTARY 

DEMANDS FOR 

GRANTS FOR 2017-18 

Acco

unt 

Secti

on 

   

451/

201

8 

05/02

/2018 
NIL 

B. 

RAVICHA

NDRAN, 

MEMBER 

(TECHNIC

AL) 

DISPOSAL 

STATEMENT FOR 

THE MONTH OF JAN 

2018 

Com

puter 

Cell 
   

452/

201

8 

05/02

/2018 
NIL 

DR. 

SATISH 

CHANDRA

, 

PRESIDEN

T, 

CESTAT, 

NEW 

DELHI 

DISPOSAL 

STATEMENT FOR 

THE MONTH OF 

JANUARY, 2018 

Com

puter 

Cell 
   

453/

201

8 

05/02

/2018 
NIL 

SH. V. 

PADMAN

ABHAN, 

DISPOSAL 

STATEMENT FOR 

THE MONTH OF 

Com

puter 

Cell 
   



MEMBER 

(T), 

CESTAT, 

NEW 

DELHI 

JANUARY, 2018 

454/

201

8 

05/02

/2018 
NIL 

SH. V. 

PADMAN

ABHAN, 

MEMBER 

(T), 

CESTAT, 

NEW 

DELHI 

DISPOSAL 

STATEMENT FOR 

THE MONTH OF 

JANUARY, 2018 

Com

puter 

Cell 
   

455/

201

8 

05/02

/2018 
NIL 

DR. 

SATISH 

CHANDRA

, 

PRESIDEN

T, 

CESTAT, 

NEW 

DELHI 

DISPOSAL 

STATEMENT FOR 

THE MONTH OF 

JANUARY, 2018 

Com

puter 

Cell 
   

456/

201

8 

05/02

/2018 
NIL 

CHANDER

KANTA, 

SPS 

STATEMENT OF 

IMMOVABLE 

PROPERTY RETURN 

FOR THE YEAR 

DR(

A)    

457/

201

8 

05/02

/2018 
NIL 

UMA 

SHANKAR 

VERMA, 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

AHMEDA

BAD 

STATEMENT OF 

IMMOVABLE 

PROPERTY RETURN 

FOR THE YEAR 2017 

IN PRESCRIBE 

PROFORMA 

DR(

A)    

458/

201

8 

05/02

/2018 
NIL 

KRIPA 

SHANKER

, 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

FORWARDING OF 

FAIR RENT 

CERTIFICATE ISSUED 

BY CPWD 

HYDERABAD IN R/O 

LEASED PREMISES 

FOR CESTAT, 

HYDERABAD REG. 

DR(

A)    



HYDERAB

AD 

459/

201

8 

05/02

/2018 

18(1)/MISC/CESTAT/

ALD/2015-PARTII 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

IMMOVABLE 

PROPERTY RETURN 

FOR THE YEAR 2017 

DR(

A)    

460/

201

8 

05/02

/2018 

36/(1)/MISC 

JUDICIAL/CESTAT/A

LD 2015 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

PENDING OF SINGLE 

MEMBER BENCH 

CASES REG. 

DR(

A)    

461/

201

8 

05/02

/2018 
NIL 

S.K. 

VERMA, 

ASST. 

REGISTRA

R, 

CESTAT, 

KOLKATA 

REGARDING THE 

LEAVE APPLICATION 

DR(

A)    

462/

201

8 

05/02

/2018 

003/2017/CGL EXAM 

2016 

B.D. 

SAPKALE, 

SECTION 

OFFICER, 

SSC, 

WESTERN 

REGION 

RECRUITMENT OF 

CGL EXAM 2016 

ISSUE OF 

APPOINTMENT 

LETTERS REG. 

DR(

A)    

463/

201

8 

05/02

/2018 
NIL 

VANDAN

A 

BHANDAR

, COURT 

MASTER, 

CESTAT, 

MUMBAI 

REGARDING 

TRANSFER FROM 

MUMBAI TO 

AHMEDABAD 

APPEAL AGAINST 

DR(

A)    

464/

201

8 

05/02

/2018 
NIL 

VANDAN

A 

BHANDAR

, COURT 

MASTER, 

CESTAT, 

MUMBAI 

REGARDING 

TRANSFER FROM 

MUMBAI TO 

AHMEDABAD 

APPEAL AGAINST 

DR(

A)    

465/

201

05/02

/2018 

3/4/MR. MUKESH 

GUPTA/AR/CHD-

MUKESH 

GUPTA, 

FORWARDING OF EL 

APPLICATION WITH 

DR(

A)    



8 2017-ADMN ASSTT. 

REGISTRA

R, 

CESTAT, 

CHANDIG

ARH 

JOINING REPORT 

466/

201

8 

05/02

/2018 
11/2/2017-IFU-II 

UMESH 

KR. 

AGARWA

L, UNDER 

SECRETA

RY TO 

THE 

GOVT. OF 

INDIA 

ALLOCATION OF 

FUND UNDER MAJOR 

HEAD 7610- LOANS 

TO GOVT. 

SERVANTS( 

COMPUTER 

ADVANCE) UNDER 

GRANT NO. 29 

DR(

A)    

467/

201

8 

05/02

/2018 

04/CESTAT/HYD/STE

NO-

CONTRACT/VRG/15/

22 

KRIPA 

SHANKER

, 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

HYDERAB

AD 

FORWARDING OF 

REPRESENTATION 

DT. 30/01/2018 

SUBMITTED BY OF 

SHRI V.RAM GOPAL, 

STENO. (ON 

CONTRACT) 

DR(

A)    

468/

201

8 

05/02

/2018 

215/SSC-CR/2016-

NOM(CGL) 

RAHUL 

KR. 

SACHAN, 

REGIONA

L 

DIRECTO

R, SSC, CR 

COMBINED 

GRADUATE LEVEL 

EXAMINATION 2016 

ISSUANCE OF 

APPOINTMENT 

LETTERS 

DR(

A)    

469/

201

8 

05/02

/2018 

CESTAT/MUM/PJJ/20

18 

T. 

VISWAPR

AKASH, 

DEPUTY 

REGISTRA

R, 

CESTAT, 

MUMBAI 

FORWARDING OF 

LETTER RECEIVED 

FROM SHRI VINOD 

JOSHI, ADV REG. 

DR(

A)    

470/

201

8 

05/02

/2018 

CESTAT/MUM/PJJ/20

18 

T. 

VISWAPR

AKASH, 

DEPUTY 

FORWARDING OF 

LETTER RECEIVED 

FROM SHRI VINOD 

JOSHI, ADV REG. 

DR(

A)    



REGISTRA

R, 

CESTAT, 

MUMBAI 

471/

201

8 

05/02

/2018 

10/CESTAT/MAS/200

0 

K.S. 

RAMESH, 

HOO, 

CESTAT, 

CHENNAI 

FORWARDIG OF 

JOINING REPORT IN 

R/O SMT. B. 

RAJALAKSHMI, 

HEAD CLERK REG. 

DR(

A)    

472/

201

8 

05/02

/2018 

PF/VKS/CESTAT/MU

M/2018 

T. 

VISWAPR

AKASH, 

DEPUTY 

REGISTRA

R, 

CESTAT, 

MUMBAI 

FORWARDING OF 

GRIEVANCE FOR 

DROPPING OF PARA 

23 ERRONEOUSLY BY 

THE AUDIT TEAM IN 

INTERNAL AUDIT 

REPORT FOR THE 

PERIOD 1/4/2010 TO 

31/3/2015 

DR(

A)    

473/

201

8 

05/02

/2018 
NIL 

U.S.VERM

A, ASST. 

REGISTRA

R, 

CESTAT, 

AHMEDA

BAD 

NO DUES 

CERTIFICATE 

DR(

A)    

474/

201

8 

05/02

/2018 
NIL 

U.S. 

VERMA, 

ASST. 

REGISTRA

R, 

CESTAT, 

AHMEDA

BAD 

REG. NO DUES 

CERTIFICATE OF 

SHRI SATYENDRA 

DAS, SPS 

Acco

unt 

Secti

on 

   

475/

201

8 

05/02

/2018 

PF/VKS/CESTAT/MU

M/2018 

T. 

VISWAPR

AKASH, 

DEP. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

FORWARDING OF 

GRIEVANCE FOR 

DROPPING OF PARA 

23 MADE 

ERRONEOUSLY BY 

THE AUDIT TEAM IN 

INTERNAL AUDIT 

REPORT FOR THE 

PERIOD 1/4/2010 TO 

31/3/2015 REG. 

Acco

unt 

Secti

on 

   

476/ 05/02 CESTAT/AHD/ADMN UMA FORWARDING OF Acco
   



201

8 

/2018 /10/2012/41 SHANKAR 

VERMA, 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

AHMEDA

BAD 

LTC HOMETOWN 

CLAIM IN R/O SHRI 

S.C. DAS, SPS FOR 

THE BLOCK YEAR 

2018/19 

unt 

Secti

on 

477/

201

8 

05/02

/2018 

CESTAT/MUM/STAT

/2016 

T. 

VISWAPR

AKASH, 

DEPUTY 

REGISTRA

R, 

CESTAT, 

MUMBAI 

SUBMISSION OF 

STATEMENT OF 

DISPOSAL FOR THE 

MONTH OFJANUARY, 

2018 

Tech

nical 

Offic

er 

   

478/

201

8 

05/02

/2018 

17(1)/MS/CESTAT/AL

D/2015-16 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

MONTHLY 

STATEMENT FOR 

THE MONTH OF 

JANUARY, 2018 

Tech

nical 

Offic

er 

   

479/

201

8 

05/02

/2018 

17(1)/MS/CESTAT/AL

D/2015-16 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

BENCH WISE 

DISPOSAL OF CASES 

DURING MONTH OF 

JANUARY 2018 

Tech

nical 

Offic

er 

   

480/

201

8 

05/02

/2018 

7(STAT)CESTAT/CA

L/06/60 

DEPUTY 

REGISTRA

R, 

CESTAT, 

KOLKATA 

INSTITUTION 

DISPOSAL AND 

PENDENCY ETC FOR 

THE MONTH OF 

JANUARY 2018 

Tech

nical 

Offic

er 

   

481/

201

8 

05/02

/2018 

21/CESTAT/HYD/M-

STAT/15 

KRIPA 

SHANKER

, 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

HYDERAB

AD 

MONTHLY 

STATEMENT FOR 

THE MONTH OF JAN. 

2018 

Tech

nical 

Offic

er 

   



482/

201

8 

05/02

/2018 

IV(16)506/MISC 

CESTAT/ REV/ GST 

EAST/ 2017 

JOINT 

COMMISSI

ONER 

(REVIEW), 

DELHI 

(EAST) 

FORWARDING OF 

CESTAT FINAL 

ORDER NO. 

55328/2017 IN THE 

CASE OF M/S RICOH 

INDIA LTD. VS CST 

DELHI-IV  

DR(J

)    

483/

201

8 

05/02

/2018 

CESTAT/AHD/DISPO

SL 

STATEMENT/06/2016 

U.S. 

VERMA, 

ASST. 

REGISTRA

R, 

CESTAT, 

AHMEDA

BAD 

DISPOSAL 

STATEMENT OF 

CESTAT, 

AHMEDABAD 

Com

puter 

Cell 
   

484/

201

8 

05/02

/2018 

17/WEEKLY ORDER 

ISSUED/CESTAT/ 

CAL/13 

T.K. 

SARKAR, 

DY 

REGISTRA

R, 

CESTAT, 

KOLKATA 

WEEKLY DISPATCH 

REPORT AS PER 

CIRCULAR DATE 

21/5/2014 READ WITH 

CIRCULAR DATE 

28/07/16 

Com

puter 

Cell 
   

485/

201

8 

05/02

/2018 
NIL 

SH. 

A.MOHAN 

KUMAR, 

REGISTRA

R 

CASUAL LEAVE REG. 
DR(

A)    

486/

201

8 

06/02

/2018 
NIL 

SUMEDHA 

BHARDW

AJ, CO, 

CAMPAIG

N WING, 

DAVP, M/S 

I& B 

COST 

ESTIMATE/MEDIA 

PLAN FOR ADVT OF 

EMPLOYEMENT 

NEWS ROJGAR 

SAMACHAR 

DR(

A)    

487/

201

8 

06/02

/2018 
NIL 

SUMEDHA 

BHARDW

AJ, CO, 

CAMPAIG

N WING, 

DAVP, M/S 

I& B 

COST 

ESTIMATE/MEDIA 

PLAN FOR ADVT OF 

EMPLOYEMENT 

NEWS ROJGAR 

SAMACHAR 

DR(

A)    

488/

201

8 

06/02

/2018 
NIL 

M.K. 

SINHA, 

ASSTT. 

FORWARDING OF 

NOTESHEET 
PA 

   



REGISTRA

R, 

CESTAT, 

MUMBAI 

489/

201

8 

06/02

/2018 
NIL 

NIKHIL 

JAIN, 

ADVOCAT

E FOR 

THE 

APPELLA

NT 

ORDER DTD 02/02/18 

PASSED BY SUPREME 

COURT IN CIVIL 

APPEAL NO. 1342 OF 

2018 FILED BY SHRI 

VIPIN MAHAJAN, 

DIRECTOR OF M/S 

KNOWLEDGE 

INFRASTRUCTURE 

SYSTEMS PVT. LTD 

PA 
   

490/

201

8 

07/02

/2018 

A-50050/16/2018-

AD.IC(CESTAT) 

S. 

BHOWMIC

K, UNDER 

SECRETA

RY TO 

THE 

GOVT. OF 

INDIA 

MEDIA QUERY FROM 

THE INDIAN 

EXPRESS REG. 

PA 
   

491/

201

8 

07/02

/2018 
NIL 

K.S. 

RAMESH, 

SPS, 

CESTAT, 

CHENNAI 

FORWARDING OF 

FAIR ORDERS FOR 

SIGNATURE OF MS. 

ARCHANA WADHWA, 

MEMBER (J) 

PA 
   

492/

201

8 

07/02

/2018 
NIL 

B.BHARA

THI, PA 

TO THE 

HON. 

MEMBER 

(J) 

FORWARDING 

ORIGINAL ORDERS 

TO BE SIGNED BY 

THE HON. JUDICIAL 

MEMBER SMT. 

ARCHANA WADHWA, 

REG. 

PA 
   

493/

201

8 

07/02

/2018 

A-45(3)/MISC/HQ-

JUDICIAL/CHE/2016 

K.S. 

RAMESH, 

HOO, 

CESTAT, 

CHENNAI 

LIST OF DECIDED 

CASES 

REPRESENTED BY 

M/S V. LAKSHMI 

KUMARAN AND 

SRIDHARAN LAW 

FIRM 

PA 
   

494/

201

8 

07/02

/2018 
NIL 

ARVIND 

KR. 

PANDEY, 

FORWARDING OF 

GREEN SHEET 

ORDERS WITH FILES 

PA 
   



PA, 

CESTAT, 

ALLAHAB

AD 

REG. 

495/

201

8 

07/02

/2018 
NIL 

ARVIND 

KR. 

PANDEY, 

PA, 

CESTAT, 

ALLAHAB

AD 

FORWARDING OF 

GREEN SHEET 

ORDERS AND FILES 

REG. 

PA 
   

496/

201

8 

07/02

/2018 
NIL 

SUNIL 

KUMAR, 

T.O., 

CESTAT, 

NEW 

DELHI 

FORM OF 

APPLICATION FOR 

LEAVE 

DR(

A)    

497/

201

8 

07/02

/2018 
NIL 

S. 

GOPINAT

H, MTS 

EXTENSION OF 

LEAVE- INTIMATION 

REG. 

DR(

A)    

498/

201

8 

07/02

/2018 
NIL 

P.K. 

NEELA 

REDDY, 

SR. PS, 

CESTAT, 

HYDERAB

AD 

FORWARDING OF 

APPLICATION OF 

HON. MEMBER 

(JUDICIAL) SHRI M.V. 

RAVINDRAN 

SEEKING 

PERMISSION TO 

VISIT ABROAD  

DR(

A)    

499/

201

8 

07/02

/2018 

C-8(1)/HIGH COURT 

CASE/ S. 

GOPINATH- 

MTS./2018 

K.S. 

RAMESH, 

HOO, 

CESTAT, 

CHENNAI 

NOMINATING SR. 

CENTRAL GOVT. 

COUNSEL 

DR(

A)    

500/

201

8 

07/02

/2018 
NIL 

J.K. 

GOLAY, 

SPS, 

CESTAT, 

NEW 

DELHI 

APPLICATION FOR 

ONLINE FILLED IN 

FORM OF 

DIRECTORATE OF 

ESTATES FOR GOVT. 

ACCOMMODATION 

DR(

A)    

501/

201

8 

07/02

/2018 
NIL 

SEEMA 

SADANA, 

SPS, 

CESTAT, 

NEW 

STATEMENTOF 

IMMOVABLE 

PROPERTY RETURN 

FOR THE YEAR 2017 

DR(

A)    



DELHI 

502/

201

8 

07/02

/2018 
NIL 

J.K. 

GOLAY, 

SPS, 

CESTAT, 

NEW 

DELHI 

STATEMENT OF 

IMMOVABLE 

PROPERTY RETURN 

FOR THE YEAR 

DR(

A)    

503/

201

8 

07/02

/2018 

01/CESTAT/BANG/R

R 

SANTOSH 

KUMAR 

TIWARI, 

ASST. 

REGISTRA

R, 

CESTAT, 

BANGALO

RE 

PENDENCY 

STATEMENT FOR 

THE MONTH JAN-

2018 

Tech

nical 

Offic

er 

   

504/

201

8 

07/02

/2018 

33099/2017/ELM/SC/

XIII 

ASSISTAN

T 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

CIVIL APPEAL NO. 

19566-19570 OF 2017 

DR(J

)    

505/

201

8 

07/02

/2018 

II/39(VIG)NZU/49/201

7/189 

ARUNA N. 

GUPTA, 

ADDITION

AL 

DIRECTO

R 

GENERAL 

(VIG), 

DIRECTO

RATE 

GENERAL 

OF 

VIGILANC

E  

VIGILANCE 

INVESTIGATION REG. 

AR/

Exci

se 
   

506/

201

8 

07/02

/2018 

G-

10(1)/BUDGET/CEST

AT/CHE/2016 

K.S. 

RAMESH, 

SPS/HOO/

DDO, 

CESTAT, 

CHENNAI 

ALLOCATION OF 

FUNDS:RE 2017-18-

REG. 

Acco

unt 

Secti

on 

   

507/ 07/02 2(19)/CESTAT/WATE MUKESH WATER BILL OF A/C DR( CT 
  



201

8 

/2018 R BILL/CHD/2016 GUPTA, 

ASSTT. 

REGISTRA

R, 

CESTAT, 

CHANDIG

ARH 

NO. 104/1704/724712Y 

FOR FIRST FLOOR AT 

CESTAT, 

CHANDIGARH 

A) 

508/

201

8 

07/02

/2018 

18(1)/MISC/CESTAT/

ALD/2015-PARTII 

ROHIT KR. 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

ALLOTMENT OF 

SPACE IN GPOA 

BUILDING REG. 

DR(

A)    

509/

201

8 

07/02

/2018 

C-8(1)HIGH COURT 

CASE/S. GOPINATH-

MTS/2018 

K.S. 

RAMESH, 

HOO, 

CESTAT, 

CHENNAI 

WP FILED BY SHRI S. 

GOPINATH, MTS, 

CESTAT 

DR(

A)    

510/

201

8 

08/02

/2018 
NIL 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

SUBMISSION OF 

PROOF OF SALARY 

PAYMENT TO 

OUTSOURCED STAFF 

REG. 

DR(

A) 
CT 

  

511/

201

8 

08/02

/2018 
NIL 

YAKSHI 

JAISINGH 

CHAUHA

N, ASST. 

REGISTRA

R 

INTIMATION OF 

APPLICATION FOR 

THE POST OF ASST. 

LEGAL ADVISER IN 

DEPT. OF REVENUE, 

MINISTRY OF 

FINANCE REG. 

DR(

A)    

512/

201

8 

08/02

/2018 
NIL 

ROHIT KR. 

SHUKLA, 

ASST. 

REGISTRA

R/HOO, 

CESTAT, 

ALLAHAB

AD 

SUBMISSION OF 

PROOF OF SALARY 

PAYMENT TO 

OUTSOURCED STAFF 

REG. 

DR(

A) 
CT 

  

513/

201

8 

08/02

/2018 
NIL 

R. 

RAVICHA

NDRAN, 

MTS 

REGARDING 

EXTENSION OF 

LEAVE 

DR(

A)    

514/

201

08/02

/2018 

10/1/2018(E)SSC-

MPR/30` 

REGIONA

L 

STENOGRAPHER GR. 

D & D 

DR(

A)    



8 DIRECTO

R/DEP. 

DIRECTO

R, SSC, MP 

REGION 

EXAMINATION, 2016 

FORWARDING 

DOSSIER OF 

SELECTED 

CANDIDATE FOR THE 

POST OF 

STENOGRAPHER GR. 

C REG. 

515/

201

8 

08/02

/2018 
NIL 

MOHINDE

R SINGH, 

DY. 

REGISTRA

R 

REG. HALF DAY CL 

ON 08/2/2018 

DR(

A)    

516/

201

8 

08/02

/2018 

D-6(1)/TRANSFER 

APPEALS/2009-

VOLIV 

K.S. 

RAMESH, 

CESTAT, 

CHENNAI 

MISCELLANEOUS 

APPLICATIONS TO BE 

PLACED BEFORE 

HON. PRESIDENT 

REG. 

Tech

nical 

Offic

er 

   

517/

201

8 

08/02

/2018 
NIL 

BRANCH 

OFFICER, 

SUPREME 

COURT OF 

INDIA, 

R&I 

BRANCH 

REG. RETURNING OF 

DAK AS DETAILS 

WERE INCOMPLETE 

Tech

nical 

Offic

er 

   

518/

201

8 

08/02

/2018 
NIL 

SH. 

MADHU 

MOHAN 

DAMODH

AR, 

MEMBER 

(T), 

CESTAT, 

CHENNAI 

APPLICATION LEAVE 

DURING FEB TO MAY 

2018 

PA 
   

519/

201

8 

08/02

/2018 

36(!)/MISC/JUDICIAL

/CESTAT/ALLD/2016 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO, 

CESTAT, 

ALLAHAB

AD 

FORWARDING OF 

THE DECIDED CASES 

REPRESENTED BY 

M/S 

LAKSHMIKUMARAN 

AND SRIDHARAN 

LAW FIRM REG. 

PA 
   

520/ 08/02 37366/2017/SEC-XIV ASSISTAN CIVIL APPEAL NO. DR(J
   



201

8 

/2018 T 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

15987 OF 2017 ) 

521/

201

8 

08/02

/2018 

A-50050/31/2018-CA 

CELL 

S. 

BHOWMIC

K, UNDER 

SECRETA

RY TO 

THE 

GOVT. OF 

INDIA 

EXAMINATION OF 

DEMANDS FOR 

GRANTS OF THE 

MINISTRY OF 

FINANCE 

(DEPARTMENT OF 

REVENUE) REG. 

DR(

A)    

522/

201

8 

08/02

/2018 
NIL 

MS 

CHANDER

KANTA, 

SPS 

APPLICATION FOR 

CHILD CARE LEAVE 

DR(

A)    

523/

201

8 

08/02

/2018 

C-8(1)/HIGH COURT 

CASES/S. 

GOPINATH-

MTS/2018 

K.S. 

RAMESH, 

SPS/HOO, 

CESTAT, 

CHENNAI 

WP FILED BY SHRI S. 

GOPINATH, MTS, 

CESTAT BEFORE 

HON. HIGH COURT 

OF MADRAS 

DR(

A)    

524/

201

8 

08/02

/2018 

G-

10(1)/BUDGET/CEST

AT/CHE/2016 

K.S. 

RAMESH, 

SPS/HOO/

DDO, 

CESTAT, 

CHENNAI 

ALLOCATION OF 

FUNDS:RE 2017-18 

REG. 

Acco

unt 

Secti

on 

   

525/

201

8 

09/02

/2018 
NIL 

J.K. 

GOLAY, 

SPS TO 

HON. 

PRESIDEN

T 

FORWARDING OF 

ELECTRICITY BILLS 

DR(

A) 
CT 

  

526/

201

8 

09/02

/2018 
NIL 

SH. ANIL 

G. 

SHAKKAR

WAR, 

MEMBER 

(TECHNIC

AL), 

CESTAT, 

ALLAHAB

APPLICATION FOR 

CASUAL LEAVE REG. 

DR(

A)    



AD 

527/

201

8 

09/02

/2018 
NIL 

MADHU 

MOHAN 

DAMODH

AR, 

MEMBER 

(T), 

CESTAT, 

CHENNAI 

APPLICATION FOR 

ONE DAY CL WITH 

STATION LEAVE 

PERMISSION 

DR(

A)    

528/

201

8 

09/02

/2018 
NIL 

C.J. 

MATHEW, 

MEMBER 

(T), 

CESTAT, 

MUMBAI 

REG. ONE DAY CL ON 

02/02/2018 

DR(

A)    

529/

201

8 

09/02

/2018 
NIL 

DEVENDE

R SINGH, 

MEMBER 

(TECHNIC

AL) 

APPLICATION FOR 

ONE DAY CL AND 

FOR STATION LEAVE 

DR(

A)    

530/

201

8 

09/02

/2018 
NIL 

SH. ANIL 

G. 

SHAKKAR

WAR, 

MEMBER 

(TECHNIC

AL), 

CESTAT, 

ALLAHAB

AD 

REG. JOINING 

REPORT 

DR(

A)    

531/

201

8 

09/02

/2018 
NIL 

SH. V. 

PADMAN

ABHAN, 

MEMBER 

(T), CAMP, 

BANGALO

RE 

REG. ONE DAY RH 

ON 19/02/2018 

DR(

A) 
CT 

  

532/

201

8 

09/02

/2018 
NIL 

SULEKHA 

BEEVI 

C.S., 

MEMBER 

(JUDICIAL

) 

REQUEST FOR 

GRANT OF CASUAL 

LEAVE WITH 

HEADQUARTER 

LEAVE PERMISSION 

DR(

A)    

533/ 09/02 NIL MADHU APPLICATION FOR DR(
   



201

8 

/2018 MOHAN 

DAMODH

AR, 

MEMBER 

(T) 

ONE DAY CL ON 

23/02/3018 

A) 

534/

201

8 

09/02

/2018 
NIL 

SH. S.K. 

MOHANT

Y, 

MEMBER 

(J) 

REGARDING JOINING 

REPORT 

DR(

A)    

535/

201

8 

09/02

/2018 
NIL 

SH. P.K. 

CHOUDH

ARY, 

MEMBER 

(J) 

DISPOSAL 

STATEMENT FOR 

THE MONTH OF 

JANUARY, 2018 

Com

puter 

Cell 
   

536/

201

8 

09/02

/2018 
NIL 

SULEKHA 

BEEVI 

C.S., 

MEMBER 

(JUDICIAL

) 

DISPOSAL 

STATEMENT FOR 

THE MONTH OF 

JANUARY, 2018 

Com

puter 

Cell 
   

537/

201

8 

09/02

/2018 
NIL 

SH. 

ASHOK 

JINDAL, 

MEMBER 

(JUDICIAL

), CESTAT, 

CHANDIG

ARH 

DISPOSAL 

STATEMENT FOR 

THE MONTH OF 

JANUARY, 2018 

Com

puter 

Cell 
   

538/

201

8 

09/02

/2018 

CESTAT/MUM/STAT

(RN)/2018 

V.K. 

SINHA, 

SPS TO 

JUDICIAL 

MEMBER, 

CESTAT, 

MUMBAI 

DISPOSAL 

STATEMENT OF HON. 

SH. RAMESH NAIR, 

MEMBER (J), FOR 

THE MONTH OF JAN, 

2018 

Com

puter 

Cell 
   

539/

201

8 

09/02

/2018 
NIL 

SHOBHA 

RAJESH, 

PA TO 

MEMBER 

(T), 

CESTAT, 

MUMBAI 

MONTHLY DISPOSAL 

STATEMENT FOR 

THE MONTH OF 

JANUARY 2018 IN R/O 

SHRI RAJU, MEMBER 

(T) 

Com

puter 

Cell 
   

540/ 09/02 NIL DEVENDE DISPOSAL Com
   



201

8 

/2018 R SINGH, 

MEMBER 

(T), 

CESTAT, 

CHANDIG

ARH 

STATEMENT FOR 

THE MONTH OF 

JANUARY, 2018 

puter 

Cell 

541/

201

8 

09/02

/2018 
NIL 

K.S. 

RAMESH, 

FOR 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

CHENNAI 

STATEMENT 

SHOWING THE 

BREAK UP OF CASES 

PENDING APPEALS 

FOR THE MONTH OF 

JANUARY, 2018 

Tech

nical 

Offic

er 

   

542/

201

8 

09/02

/2018 
NIL 

MS. 

SULEKHA 

BEEVI 

C.S., 

MEMBER 

(J) 

INFO. REG. 

RESERVED ORDERS 

FOR THE MONTH OF 

NOV, 2017 

PA 
   

543/

201

8 

09/02

/2018 
NIL 

V. 

PADMAN

ABHAN, 

MEMBER 

(T), CAMP, 

BANGALO

RE 

PERMISSION FROM 

NON-JUDICIAL 

WORK FOR 03 DAYS 

FROM 26/02/2018 TO 

28/02/2018 TO 

ATTEND THE 

PENDING RTI WORK 

PA 
   

544/

201

8 

09/02

/2018 

1/M(T)/RO-

STATEMENT/CESTA

T/CHENNAI/2016 

MADHU 

MOHAN 

DAMODH

AR, 

MEMBER 

(T), 

CESTAT, 

CHENNAI 

INFO. REG. 

RESERVED ORDERS 

FOR THE MONTH OF 

JANUARY, 2018 

PA 
   

545/

201

8 

09/02

/2018 
NIL 

B. 

RAVICHA

NDRAN, 

MEMBER 

(TECHNIA

L), 

CESTAT, 

NEW 

DISPOSAL OF 

DICTATIONS IN THE 

COURT AND THE 

CHAMBER AND 

DISPOSAL OF ORDER 

RESERVED CASES 

Com

puter 

Cell 
   



DELHI 

546/

201

8 

09/02

/2018 

C-8(1)/HIGH COURT 

CASES/S. 

GOPINATH-

MTS/2018 

K. S. 

RAMESH, 

HOO, 

CESTAT, 

CHENNAI 

WP FILED BY SHRI S. 

GOPINATH, MTS, 

CESTAT BEFORE 

HON. HIGH COURT 

OF MADRAS 

DR(

A)    

547/

201

8 

09/02

/2018 

01/CESTAT/BANG/I

MM./PROP 

SANTOSH 

KUMAR 

TIWARI, 

ASST. 

REGISTRA

R, 

CESTAT, 

BANGALO

RE 

FORWARDING OF 

IMMOVABLE 

PROPERTY RETURN 

2017 REG. 

DR(

A)    

548/

201

8 

09/02

/2018 

34(G)/CESTAT/MUM/

13/ADMN 

T. 

VISWAPR

AKASH, 

DEP. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

FORWARDING OF 

GPF WITHDRAWAL 

APPLICATIONS REG. 

DR(

A)    

549/

201

8 

09/02

/2018 

23(51)/TRANS/CEST

AT/ADMN/2014-

VOLII 

T.K. 

SARKAR, 

DEP. 

REGISTRA

R, 

CESTAT, 

KOLKATA 

MEMORANDUM 

ISSUED TO SHRI S.K. 

VERMA, ASST. 

REGISTRAR DTD 

02/02/2018 

DR(

A)    

550/

201

8 

09/02

/2018 
NIL 

P.K. 

NEELA 

REDDY, 

SR. P.S. 

CESTAT, 

HYDERAB

AD 

APPLICATION FOR 

HON. MEMBER (J) 

SHRI M. V. 

RAVINDRAN, 

SEEKING 

PERMISSION TO 

VISIT ABROAD FOR 

FURTHER 

NECESSARY ACTION 

DR(

A)    

551/

201

8 

09/02

/2018 
NIL 

SH. M.V. 

RAVINDR

AN, 

MEMBER 

(J) 

REG.EXPIRY OF 

LEASE PERIOD OF 

CESTAT, 

HYDERABAD 

DR(

A)    



552/

201

8 

09/02

/2018 

36(1)/MISC/JUDICIA

L/CESTAT/ALLD 

2016 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO, 

CESTAT, 

ALLAHAB

AD 

NOTICE REG. ONLY 

SINGLE MEMBER 

AVAILABILITY FROM 

05/02/2018 TO 

09/02/2018 

DR(

A)    

553/

201

8 

09/02

/2018 
NIL 

SHRADDH

A 

MISHRA, 

STENOGR

APHER 

GR. III, 

CESTAT, 

NEW 

DELHI 

APPLICATION FOR 03 

DAYS EL FROM 

19/02/2018 TO 

21/02/2018 

DR(

A)    

554/

201

8 

09/02

/2018 
NIL 

RITESH 

SHAH, 

ASSISTAN

T 

MANAGE

R-FIN 

SETTLEMENT OF 

OUR INVOICES 

DR(

A) 
CT 

  

555/

201

8 

09/02

/2018 

CESTAT/AHD/NEW 

OFFICE 

PREMISES/06/2016 

UMA 

SHANKAR 

VERMA, 

ASST. 

REGISTRA

R, 

CESTAT, 

AHMEDA

BAD 

FOR PURCHASING OF 

ONE XEROX 

MACHINE IN R/O 

CESTAT, 

AHMEDABAD 

DR(

A) 
CT 

  

556/

201

8 

09/02

/2018 
NIL 

DEVANAN

D, S.C.D. 

APPLICATION FOR 02 

DAYS CL 

DR(

A)    

557/

201

8 

09/02

/2018 

N-

11013/01/2018/NWR(

E) 

REGIONA

L 

DIRECTO

R/DEP. 

DIRECTO

R, SSC, 

NORTH 

WEST 

STENOGRAPHER GR. 

C & D 

EXAMINATION, 2016-

FORWARDING 

DOSSIER OF 

SELECTED 

CANDIDATE FOR THE 

POST OF 

DR(

A)    



REGION STENOGRAPHER GR. 

C REG. 

558/

201

8 

09/02

/2018 
NIL 

SULEKHA 

BEEVI C.S, 

MEMBER 

(J) 

REQUEST FOR 

GRANT OF CASUAL 

LEAVE 

DR(

A)    

559/

201

8 

09/02

/2018 
ST/620-634/2009(DB) 

ASSTT. 

REGISTRA

R, 

CESTAT, 

CHANDIG

ARH 

REG. APPEAL 

NO,ST/620-

634/2009(DB) 

DR(J

)    

560/

201

8 

09/02

/2018 
E/1242/2009-EX(DB) 

ASSTT. 

REGISTRA

R, 

CESTAT, 

CHANDIG

ARH 

REG. APPEAL 

NO.E/1242/2009-

EX(DB) 

DR(J

)    

561/

201

8 

09/02

/2018 
NIL 

MUKESH 

GUPTA, 

ASST. 

REGISTRA

R, 

CESTAT, 

CHANDIG

ARH 

REPORT IN TERM OF 

CIRCULAR F. NO. 

01/04/CIRCULAR/CES

TAT/2014 DTD. 

23/11/2016 

PA 
   

562/

201

8 

09/02

/2018 
NIL 

ASST. 

REGISTRA

R, 

CESTAT, 

CHANDIG

ARH 

NOTE FOR D.O.O. 

MATTER IN 

C/60450,60452/2017-DB 

PA 
   

563/

201

8 

09/02

/2018 
NIL 

ASSTT. 

REGISTRA

R, 

CESTAT, 

CHANDIG

ARH 

NOTE FOR D.O.O. 

MATTER IN APPL. 

NO. E/S/52950/2014-

ST(DB), E/52480/2014 

PA 
   

564/

201

8 

09/02

/2018 
NIL 

ASST. 

REGISTRA

R, 

CESTAT, 

CHANDIG

ARH 

NOTE FOR D.O.O. IN 

APPL. NO. 

E/1309/2008-DB 

PA 
   



565/

201

8 

09/02

/2018 

CESTAT/MUM/PJJ/20

02 

T. 

VISWAPR

AKASH, 

DEPUTY 

REGISTRA

R, 

CESTAT, 

MUMBAI 

RECONSIDERATION 

FOR CANCELLATION 

OF TRANSFER REG. 

DR(

A)    

566/

201

8 

09/02

/2018 
NIL 

SR. P.S. TO 

M(T) SH. 

C.J.MATH

EW 

DISPOSAL 

STATEMENT FOR 

THE MONTH OF 

jANUARY, 2018 

Com

puter 

Cell 
   

567/

201

8 

09/02

/2018 
NIL 

K.S. 

RAMESH, 

DDO/HOO, 

CESTAT, 

CHENNAI 

ALLOCATION OF 

FUNDS RE 2017-18 

REG. 

Acco

unt 

Secti

on 

   

568/

201

8 

15/02

/2018 
NIL 

ASSTT. 

REGISTRA

R, 

CESTAT, 

CHANDIG

ARH 

NOTE REG. 

NOMINATION OF 

THIRD MEMBER IN 

D.O.O MATTER 

PA 
   

569/

201

8 

15/02

/2018 
NIL 

ASST. 

REGISTRA

R, 

CESTAT, 

CHANDIG

ARH 

NOTE FOR 

NOMINATION OF 

THIRD MEMBER IN 

APPL NO. E/2328 & 

E/2617/2009-DB 

PA 
   

570/

201

8 

15/02

/2018 
NIL 

ANIL 

CHOUDH

ARY, 

MEMBER 

(J) 

PERMISSION FOR 

PRONOUNCEMENT IN 

APPL NO. 

E/51875/2015-SM & 

E/3038/2005-SM 

PA 
   

571/

201

8 

15/02

/2018 
NIL 

JUSTICE 

DR. 

SATISH 

CHANDRA

, 

PRESIDEN

T 

APPLICATION FOR 

ONE DAY CL ON 26 

FEB ALONGWITH 10 

DAYS LEAVE 

ENCASHMENT 

DR(

A)    

572/

201

8 

15/02

/2018 
NIL 

JUSTICE 

DR. 

SATISH 

APPLICATION FOR 

ONE DAY CL ON 26 

FEB ALONGWITH 10 

DR(

A)    



CHANDRA

, 

PRESIDEN

T 

DAYS LEAVE 

ENCASHMENT 

573/

201

8 

15/02

/2018 

003/2017/CGL EXAM 

2016/NOM/SSC(WR)/

58 

K. B. 

JAGTAP, 

REGIONA

L 

DIRECTO

R 

COMBINED 

GRADUATE LEVEL 

EXAMINATION, 2016 

ISSUANCE OF 

APPOINTMENT 

LETTERS REG. 

DR(

A)    

574/

201

8 

15/02

/2018 
NIL 

YAKSHI 

JAISINGH 

CHAUHA

N, ASST. 

REGISTRA

R 

REQUEST FOR 

ISSUANCE OF 

EXPERIENCE 

CERTIFICATE AND 

NOC REG. 

DR(

A)    

575/

201

8 

15/02

/2018 
25/1/2017-ND-II 

KANHIYA 

LAL, 

ASST. 

DIRECTO

R (ND-II) 

RECRUITMENT OF 

STENOGRAPHER GR. 

C & D EXAM 2015 

RETURNING OF 

DOSSIERS OF 

GITANJLI REG. 

DR(

A)    

576/

201

8 

15/02

/2018 

E/30011/1/2018-

HINDI-4 DOR 

DR. 

SATISH 

CHANDRA

, JT. 

DIRECTO

R (O.L.) 

QUARTERLY REPORT 

OF HINDI 

DR(

A)    

577/

201

8 

15/02

/2018 
NIL 

SH. M.V. 

RAVINDR

AN, 

MEMBER 

(J), 

CESTAT, 

HYDERAB

AD 

REG. INCREASE OF 

RENT OF PREMISES 

OF CESTAT, 

HYDERABAD 

DR(

A)    

578/

201

8 

15/02

/2018 
NIL 

SH. ANIL 

CHOUDH

ARY, 

MEMBER 

(J), 

CESTAT, 

ALLAHAB

AD 

REG. JOINING 

REPORT 

DR(

A)    



579/

201

8 

15/02

/2018 
NIL 

ARVIND 

KR. 

PANDEY, 

PA. 

CESTAT, 

ALLAHAB

AD 

TOUR PROGRAMME 

OF HON. MEMBER (J) 

DR(

A) 
CT 

  

580/

201

8 

15/02

/2018 
NIL 

DR. D.M. 

MISRA, 

CESTAT, 

AHMEDA

BAD 

IMMOVABLE 

PROPERTY RETURN 

FOR THE YEAR, 2017 

AS ON 01/01/2018 

DR(

A)    

581/

201

8 

15/02

/2018 
NIL 

SH. ANIL 

G. 

SHAKKAR

WAR, 

MEMBER 

(TECHNIC

AL), 

CESTAT, 

ALLAHAB

AD 

APPLICATION FOR 

CASUAL LEAVE REG. 

DR(

A)    

582/

201

8 

15/02

/2018 
NIL 

DEVENDE

R SINGH, 

MEMBER 

(T), 

CESTAT, 

CHANDIG

ARH 

REQUEST FOR 

STATION LEAVE 

DR(

A)    

583/

201

8 

15/02

/2018 

2(19)/CESTAT/WATE

R BILL/CHD/2016 

MUKESH 

GUPTA, 

ASST. 

REGISTRA

R, 

CESTAT, 

CHANDIG

ARH 

WATER BILL OF A/C 

NO. 104/1704/724712Y 

FOR FIRST FLOOR AT 

CESTAT, 

CHANDIGARH REG. 

DR(

A)    

584/

201

8 

15/02

/2018 

27/22/2005-

AD.IC(CESTAT) 

S. 

BHOWMIC

K, UNDER 

SECRETA

RY TO 

THE 

GOVT. OF 

REG. CONFIRMATION 

OF TEN MEMBER OF 

CESTAT 

DR(

A)    



INDIA 

585/

201

8 

15/02

/2018 

C-8(1)/HIGH COURT 

CASES/ S. 

GOPINATH- 

MTS/2018 

K. S. 

RAMESH, 

HOO, 

CESTAT, 

CHENNAI 

WP FILED BY SHRI S. 

GOPINATH, MTS, 

CESTAT BEFORE 

HON. HIGH COURT 

OF MADRAS 

DR(

A)    

586/

201

8 

15/02

/2018 

G-19/(1)CESTAT/PAY 

FIXATION/2015 

K. S. 

RAMESH, 

HOO, 

CESTAT, 

CHENNAI 

VETTING 

UP/VERIFICATION OF 

PAY FIXATION 

ORDERS REG. 

DR(

A)    

587/

201

8 

15/02

/2018 

01/CESTAT/HYD/EST

T/17/30 

P.K. 

NEELA 

REDDY, 

SR. PS, 

CESTAT, 

HYDERAB

AD 

NON RECEIPT OF 

RENT BILL FROM 

THE MONTH OF NOV 

2017 REG. 

DR(

A)    

588/

201

8 

15/02

/2018 
NIL 

MS. 

ARCHANA 

WADHWA

, MEMBER 

(J) 

REG. REQUEST FOR 

EXTENSION OF TOUR 
PA 

   

589/

201

8 

15/02

/2018 

PF/CESTAT/MUM/V

DB 

T. 

VISWAPR

AKASH, 

DEPUTY 

REGISTRA

R, 

CESTAT, 

MUMBAI 

TRANSFER FROM 

MUMBAI TO 

AHMEDABAD REG. 

DR(

A)    

590/

201

8 

15/02

/2018 

G-

10(1)/BUDGET/CEST

AT/CHE/2016 

K.S. 

RAMESH, 

SPS/HOO/

DDO 

ALLOCATION OF 

FUNDS:RE 2017-18 

DR(

A)    

591/

201

8 

15/02

/2018 

4(2)/PF/LKS/STENO-

II/CESTAT/ALLD/201

7 

ROHIT KR. 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

FORWARDING OF 

APPLICATION FOR 

GRANTING DOUBLE 

TPT ALLOWANCE IN 

R/O SHRI LAVLESH 

KR. SINGH, STNEOII 

DR(

A)    

592/

201

15/02

/2018 

4(2)/PF/LKS/STENO-

II/CESTAT/ALLD/201

ROHIT KR. 

SHUKLA, 

FORWARDING OF 

APPLICATION FOR 

DR(

A)    



8 7 ASST. 

REGISTRA

R/HOO 

GRANTING DOUBLE 

TPT ALLOWANCE IN 

R/O SHRI LAVLESH 

KR. SINGH, STNEOII 

593/

201

8 

15/02

/2018 

CESTAT/AHD/NEW 

OFFICE 

PREMISES/06/2016/6

0 

UMA 

SHANKAR 

VERMA, 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

AHMEDA

BAD 

FOR PURCHASING OF 

ONE XEROX 

MACHINE IN R/O 

CESTAT, 

AHMEDABAD REG. 

DR(

A) 
CT 

  

594/

201

8 

15/02

/2018 

18(1)/MISC/CESTAT/

ALD/2015-PARTII 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

ALLOTMENT OF 

SPACE IN GPOA 

BUILDING REG. 

DR(

A)    

595/

201

8 

15/02

/2018 

A-50050/31/2018-CA 

CELL 

S. 

BHOWMIC

K, UNDER 

SECRETA

RY TO 

THE 

GOVT. OF 

INDIA 

EXAMINATION OF 

DEMANDS FOR 

GRANTS OF THE 

MINISTRY OF 

FINANCE 

(DEPARTMENT OF 

REVENUE) REG. 

DR(

A)    

596/

201

8 

15/02

/2018 
PJJ/2017 

P.J.JOSEP

H, SR PS, 

CESTAT, 

MUMBAI 

UPLOADING OF 

ORDERS IN WEBSITE 

AND FORWARDING 

OF COMPLIANCE 

REPORT 

Com

puter 

Cell 
   

597/

201

8 

15/02

/2018 

01/CESTAT/BANG-

ORDERS 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

BANGALO

RE 

WEEKLY 

STATEMENT OF 

DISPATCH OF ORDER 

29/1/18 TO 02/2/18 

Com

puter 

Cell 
   

598/

201

8 

15/02

/2018 

D-6(1)WEEKLY 

DISPATCH OF 

ORDERS/2014 

K.S. 

RAMESH, 

CESTAT, 

CHENNAI 

WEEKLY DISPATCH 

STATEMENT REG. 

Com

puter 

Cell 
   



599/

201

8 

15/02

/2018 

D-6(1)WEEKLY 

DISPATCH 

STATEMENT OF 

ORDERS/2014 

K. S. 

RAMESH, 

CESTAT, 

CHENNAI 

WEEKLY DISPATCH 

STATEMENT REG. 

Com

puter 

Cell 
   

600/

201

8 

15/02

/2018 

CESTAT/MUM/STAT

/2017 

MANAS 

KUMAR 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

SUBMISSION OF 

ORDER DISPATCH 

REPORT 

Com

puter 

Cell 
   

601/

201

8 

15/02

/2018 

CESTAT/MUM/STAT

/2017 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

SUBMISSION OF 

ORDER DISPATCH 

REPORT 

Com

puter 

Cell 
   

602/

201

8 

15/02

/2018 

CESTAT/MUM/STAT

/2017 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

SUBMISSION OF 

ORDER DISPATCH 

REPORT 

Com

puter 

Cell 
   

603/

201

8 

15/02

/2018 

CESTAT/MUM/STAT

/2017 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

SUBMISSION OF 

ORDER DISPATCH 

REPORT 

Com

puter 

Cell 
   

604/

201

8 

15/02

/2018 

CESTAT/MUM/STAT

/2017 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

SUBMISSION OF 

ORDER DISPATCH 

REPORT 

Com

puter 

Cell 
   



605/

201

8 

15/02

/2018 

CESTAT/MUM/STAT

/2017 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

SUBMISSION OF 

ORDER DISPATCH 

REPORT 

Com

puter 

Cell 
   

606/

201

8 

15/02

/2018 

CESTAT/MUM/STAT

/2017 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

SUBMISSION OF 

ORDER DISPATCH 

REPORT 

Com

puter 

Cell 
   

607/

201

8 

15/02

/2018 

CESTAT/MUM/STAT

/2017 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

SUBMISSION OF 

ORDER DISPATCH 

REPORT 

Com

puter 

Cell 
   

608/

201

8 

15/02

/2018 

CESTAT/MUM/STAT

/2017 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

SUBMISSION OF 

ORDER DISPATCH 

REPORT 

Com

puter 

Cell 
   

609/

201

8 

15/02

/2018 

CESTAT/MUM/STAT

/2017 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

SUBMISSION OF 

ORDER DISPATCH 

REPORT 

Com

puter 

Cell 
   

610/

201

8 

15/02

/2018 

CESTAT/MUM/STAT

/2017 

MANAS 

KR. 

SINHA, 

ASST. 

SUBMISSION OF 

ORDER DISPATCH 

REPORT 

Com

puter 

Cell 
   



REGISTRA

R, 

CESTAT, 

MUMBAI 

611/

201

8 

15/02

/2018 

32(32)/MISC/SM 

BRANCH/JUDL-2016 

PRAMOD 

KUMAR, 

STENO II 

TRANSMISSION OF 

APPEALS(RESERVED/

DOTF)REG. 

AR/

SM    

612/

201

8 

15/02

/2018 

A-50050/31/2018-CA 

CELL 

S. 

BHOWMIC

K, UNDER 

SECRETA

RY TO 

THE 

GOVT. OF 

INDIA 

EXAMINATION OF 

DEMANDS FOR 

GRANTS OF THE 

MINISTRY OF 

FINANCE 

(DEPARTMENT OF 

REVENUE) REG. 

Acco

unt 

Secti

on 

   

613/

201

8 

15/02

/2018 

CESTAT/AHD/MISC/

ORDER SEC 

UMA 

SHANKAR 

VERMA, 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

AHMEDA

BAD 

TO FORWARD THE 

LIST OF DECIDED 

CASES 

REPRESENTED BY 

M/S 

LAKSHMIKUMARAN 

AND SRIDHARAN 

LAW FIRM IN R/O 

CESTAT, 

AHMEDABAD 

PA 
   

614/

201

8 

15/02

/2018 

IV(16)/CA/197/2015/2

401 

NISHITH 

GOYAL, 

COMMISSI

ONER 

FILING OF EARLY 

HEARING 

APPLICATION IN R/O 

APPEAL NO. 

ST/52192/2015CU(DB) 

FILED BY PUNJAB 

NATIONAL BANK, 

NEHRU PLACE 

Tech

nical 

Offic

er 

   

615/

201

8 

15/02

/2018 

IV(16)/CA/197/2015/2

401 

NISHITH 

GOYAL, 

COMMISSI

ONER 

FILING OF EARLY 

HEARING 

APPLICATION IN R/O 

APPEAL NO. 

ST/52192/2015CU(DB) 

FILED BY PUNJAB 

NATIONAL BANK, 

NEHRU PLACE 

Tech

nical 

Offic

er 

   

616/

201

8 

15/02

/2018 
NIL 

Z.U. ALVI, 

ADV. FOR 

APPELLA

REMOVAL OF 

DEFECT:DIARY O. 

521072017 

Tech

nical 

Offic
   



NT er 

617/

201

8 

15/02

/2018 
NIL 

Z.U. ALVI, 

ADV. FOR 

APPELLA

NT 

REMOVAL OF 

DEFECT:DIARY O. 

521072017 

Tech

nical 

Offic

er 

   

618/

201

8 

15/02

/2018 
NIL 

N. RAJA, 

SPS TO 

SH. S.S. 

GARG, 

CESTAT, 

MUMBAI 

TOUR OF HON. 

MEMBER-FINAL 

TA/DA CLAIM 

Acco

unt 

Secti

on 

   

619/

201

8 

15/02

/2018 

APPLS/DLH/CUS/GE

N/59/2017 

COMMISSI

ONER OF 

CUSTOMS

(APPEALS

) 

FINAL ORDER NO. 

CIA/51922/2016-CU  

DR(J

)    

620/

201

8 

15/02

/2018 

APPLS/DLH/CUS/GE

N/59/2017 

COMMISSI

ONER OF 

CUSTOMS

(APPEALS

) 

FINAL ORDER NO. 

CIA/51922/2016-CU  

DR(J

)    

621/

201

8 

15/02

/2018 
NIL 

ASST. 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

CIVIL APPEAL NO. 

821 OF 2018 

DR(J

)    

622/

201

8 

15/02

/2018 

24/(1)/TFR 

FILE/CESTAT/ALD 

2015 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

TRANSFER OF OLD 

RECORDS 

DR(J

)    

623/

201

8 

15/02

/2018 

24/(1)/TFR 

FILE/CESTAT/ALD 

2015 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

TRANSFER OF OLD 

RECORDS 

DR(J

)    

624/

201

8 

15/02

/2018 
NIL 

ASSTT. 

REGISTRA

R, 

CESTAT, 

APPEAL NO. 

E/1841/2009-SM AND 

OTHERS 

DR(J

)    



CHANDIG

ARH 

625/

201

8 

15/02

/2018 

VIII(HQ)/10/ACC 

IMP/REVIEW/ 440/17 

DEPUTY 

COMMISSI

ONER, 

(REVIEW) 

CERTIFIED COPY OF 

CESTAT FINAL 

ORDER NO. 58541-

58543/2017 DTD 

20/12/2017 

DR(J

)    

626/

201

8 

15/02

/2018 
NIL 

ARVIND 

KR. 

PANDEY, 

PA, 

CESTAT, 

ALLAHAB

AD 

FORWARDING OF 

GREEN SHEET 

ORDER WITH FILE 

SPS 

SHR

I 

PAN

T 

  

627/

201

8 

15/02

/2018 
NIL 

MAHESH 

KUMAR, 

SPS,  

REG. 

PRONOUNCEMENT IN 

APPEAL NO. E/2/2009 

SPS 

SHR

I 

PAN

T 

  

628/

201

8 

16/02

/2018 
NIL 

MATHEW 

JOHN, 

KERALA 

PENSION ARREARS 

AS PER THE LATEST 

ORDERS OF 

GOVERNMENT FROM 

01/01/2016 NON 

RECEIPT REG. 

DR(

A)    

629/

201

8 

16/02

/2018 
NIL 

MATHEW 

JOHN, 

KERALA 

PENSION ARREARS 

AS PER THE LATEST 

ORDERS OF 

GOVERNMENT FROM 

01/01/2016 NON 

RECEIPT REG. 

DR(

A)    

630/

201

8 

16/02

/2018 
NIL 

R. 

RAVICHA

NDRAN, 

MTS, 

CESTAT 

CHARGE 

MEMORANDUM IN 

F.NO. 

35(1)/DISC/CESTAT/A

DMN-18 

DR(

A)    

631/

201

8 

16/02

/2018 

A-

11(1)/VACANCIES/C

HE/2016 

K.S. 

RAMESH, 

HOO, 

CESTAT, 

CHENNAI 

RECRUITMENT TO 

THE POST OF MULTI 

TASKING STAFF, 

CESTAT, CHENNAI 

REG. 

DR(

A)    

632/

201

8 

16/02

/2018 

C-8(1)/HIGH COURT 

CASES/S. 

GOPINATH-

K.S. 

RAMESH, 

SPS/HOO, 

WP FILED BY SHRI S. 

GOPINATH, MTS, 

CESTAT BEFORE 

DR(

A)    



MTS/2018 CESTAT, 

CHENNAI 

HON. HIGH COURT 

OF MADRAS 

633/

201

8 

16/02

/2018 

609/CEGAT/M/2014-

VOL-4 

K.S. 

RAMESH, 

HOO, 

CESTAT, 

CHENNAI 

REQUEST FOR 

APPROVAL OF 

PURCHASE OF NEW 

PHOTO COPIER REG. 

DR(

A)    

634/

201

8 

16/02

/2018 

1(1)/AC/M(J)/PF/CES

TAT/ALD/2015 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO, 

CESTAT, 

ALLAHAB

AD 

REQUEST FOR AIR 

TICKET IN R/O HON. 

MEMBER(J) SHRI 

ANIL CHOUDHARY 

REG. 

DR(

A) 
CT 

  

635/

201

8 

16/02

/2018 
NIL 

S. 

GOPINAT

H, MTS, 

CESTAT 

EXTENSION OF 

LEAVE REGARDING 

DR(

A)    

636/

201

8 

16/02

/2018 
A.12026/18/2017-AD.I 

RAJINDER 

KUMAR, 

UNDER 

SECRETA

RY TO 

THE 

GOVT. OF 

INDIA 

SELECTION FOR THE 

POST OF MEMBERS 

OF THE CENTRAL 

BOARD OF EXCISE & 

CUSTOMS (CBEC) 

UNDER THE DEPT. OF 

REVENUE 

DR(

A)    

637/

201

8 

16/02

/2018 
NIL 

DEVENDE

R SINGH, 

MEMBER 

(T), 

CESTAT, 

CHANDIG

ARH 

REQUEST FOR 

STATION LEAVE 

DR(

A)    

638/

201

8 

16/02

/2018 
NIL 

ANIL 

CHOUDH

ARY, 

MEMBER 

(JUDICIAL

), CESTAT, 

ALLAHAB

AD 

JOINING REPORT 

REG. 

DR(

A)    

639/ 16/02 3/3/2018-EXAM- REGIONA STENOGRAPHER GR. DR(
   



201

8 

/2018 GRADE-C/E/2143 L 

DIRECTO

R/DEPUTY 

DIRECTO

R, SSC, ER  

C & D 

EXAMINATION, 2016 

FORWARDING 

DOSSIER OF 

SELECTED 

CANDIDATE FOR THE 

POST OF STENO GR. C 

REG. 

A) 

640/

201

8 

16/02

/2018 
NIL 

RAKESH 

PUNJ, 

ADVOCAT

E, 

CHANDIG

ARH 

REQUEST FOR 

ADJOURNMENT IN 

THE CASE OF 

JAIPRAKASH 

ASSOCIATES LTD. 

VS. COMMISSIONER 

OF CUSTOMS, NEW 

DELHI- APPEAL NO. 

C/51239/2017 

DR(J

)    

641/

201

8 

16/02

/2018 
NIL 

ASSISTAN

T 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

CIVIL APPEAL NO. 

215-225 AND 473 OF 

2018 

DR(J

)    

642/

201

8 

16/02

/2018 

01/CESTAT/BANG-

ORDERS 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

BANGALO

RE 

WEEKLY 

STATEMENT OF 

DISPATCH OF ORDER 

05/02/2018 TO 

09/02/2018 

Com

puter 

Cell 
   

643/

201

8 

16/02

/2018 
NIL 

UMA 

SHANKAR 

VERMA, 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

AHMEDA

BAD 

WEEKLY DISPATCH 

ORDER REPORT OF 

JUDICIAL ORDERS 

REG. 

Com

puter 

Cell 
   

644/

201

8 

16/02

/2018 
NIL 

UMA 

SHANKAR 

VERMA, 

WEEKLY DISPATCH 

ORDER REPORT OF 

JUDICIAL ORDERS 

Com

puter 

Cell 
   



ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

AHMEDA

BAD 

REG. 

645/

201

8 

16/02

/2018 

D-6(1)/TRANSFER 

APPEALS/2009-

VOLIII 

K.S. 

RAMESH, 

CESTAT, 

CHENNAI 

TRANSFER OF 

APPEAL FROM 

CESTAT CHENNAI TO 

CESTAT, 

BANGALORE IN 

APPEAL NO. 

ST/170/2006 

Tech

nical 

Offic

er 

   

646/

201

8 

16/02

/2018 
NIL 

B.K. 

SHARMA, 

3/11, 

NAVKUNJ 

APARTME

NTS, NEW 

BABATAP

UR 

ENCLAVE, 

MOHALI 

JUDICIAL MEMBER 

IN CHD BENCH 

INFORMATION 

PA 
   

647/

201

8 

16/02

/2018 
NIL 

MAHESH 

KUMAR, 

SR. PS 

INFO REGARDING 

PENDING ORDER 

CASES FOR THE 

MONTH OF 

JANUARY, 2017 BY 

SH. DEVENDER 

SINGH, MEMBER (T) 

PA 
   

648/

201

8 

16/02

/2018 
NIL 

MAHESH 

KUMAR, 

SR. PS 

INFO REGARDING 

PENDING ORDER 

CASES FOR THE 

MONTH OF 

JANUARY, 2017 BY 

SH. DEVENDER 

SINGH, MEMBER (T) 

PA 
   

649/

201

8 

16/02

/2018 
NIL 

SH. C.J. 

MATHEW, 

MEMBER 

(T) 

REPLY OF HON. SH. 

C.J.MATHEW TO 

LETTER DTD 

19/1/2018 

PA 
   

650/

201

16/02

/2018 
NIL 

MOHINDE

R SINGH, 

APPLICATION FOR 

HALF DAY CL 

DR(

A)    



8 DY 

REGISTRA

R 

651/

201

8 

16/02

/2018 
NIL 

URMILA 

DEVI, W/O 

LATE 

SIYA 

RAM, EX 

MTS 

INTIMATION FOR 

DEATH OF SIYA 

RAM, EX MTS 

DR(

A)    

652/

201

8 

16/02

/2018 

29(1)/AC/CESTAT/K

OL/98 

DY. 

REGISTRA

R, 

CESTAT, 

KOLKATA 

FINANCIAL 

SANCTION FOR CIVIL 

WORK AND 

ELECTRICAL WORK 

AT CESTAT 

KOLKATA 

DR(

A)    

653/

201

8 

16/02

/2018 
NIL 

ARVIND 

KR. 

PANDEY, 

P.A., 

CESTAT, 

ALLAHAB

AD 

TOUR PROGRAMME 

OF HON. MEMBER (J) 

DR(

A) 
CT 

  

654/

201

8 

16/02

/2018 

25(1)/FM/CESTAT/AL

D/2015 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

REQUISITION FOR 

ADVANCE RS. 

2,00,000 FOR 

FRANKING MACHINE 

REG. 

DR(

A)    

655/

201

8 

16/02

/2018 

19(!)/COMP/CESTAT/

ALD/2015 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

REQUISITION FOR 

PURCHASE 05 KVA 

ONLINE UPS WITH 

BATTERIES FOR 

CESTAT, 

ALLAHABAD REG. 

DR(

A)    

656/

201

8 

19/02

/2018 
NIL 

      

657/

201

8 

19/02

/2018 
NIL 

SH. 

SHANKAR 

PD. 

MOHANT

Y, MTS 

REQUEST FOR ISSUE 

OF SERVICE 

CERTIFICATE 

DR(

A)    

658/ 19/02 SRU/F&A/CESTAT/2/ STEEL REQ. FOR DR(J
   



201

8 

/2018 2018/7030 DTD 

15.2.18 

AUTHORI

TY OF 

INDIA 

ADJOURNMENT DOH 

20.2.18 IN ST/50166/18-

DB 

) 

659/

201

8 

20/02

/2018 
NIL 

SH. SUNIL 

KUMAR, 

T.O 

REVISED E.L. 12.2. TO 

16.2.18 AND JOINING 

REPORT OF 19.2.18 

DR(

A)    

660/

201

8 

20/02

/2018 
NIL 

SH. 

KRISHAN 

KUMAR, 

LDC, 

DELHI 

PERMISSION FOR 

TREATMENT 

DR(

A)    

661/

201

8 

20/02

/2018 

C-8(2)/HIGH 

COURT/R.RAVICHA

NDRAN/2018 DTD 

19.2.18 

SH. K.S. 

RAMESH, 

HOO, 

CHENNAI 

WP NO. 2501/2018 

FILED BY 

RAVICHANDRAN 

DR(

A)    

662/

201

8 

20/02

/2018 
NIL 

MS. 

ANITHA 

JAYAKUM

AR, SPS, 

DELHI 

JOINING REPORT 

19.2.18 

DR(

A)    

663/

201

8 

20/02

/2018 

CESTAT/MUM/TA/G

AZ./2014-15 DTD 

15.2.18 

DEPUTY 

REGISTRA

R, 

MUMBAI 

AFTER RETIREMENT 

TA BILL OF SH. D.N. 

PANDA, M(J) 

DR(

A)    

664/

201

8 

20/02

/2018 

58/PERSON/CESTAT/

KOL/2015/85 DTD 

14.2.18 

SH. TK 

SARKAR, 

DR, 

KOLKATA 

PERFORMANCE 

REPORT OF SH. 

TUSHAR 

KUMAR,STENO 

DR(

A)    

665/

201

8 

20/02

/2018 

4(1)/PF/ARVIND/STE

NO/CESTAT/ALD 

DTD 15.2.18 

AR, 

ALLAHAB

AD 

PERFORMANCE 

REPORT OF SH. 

ARVIND KUMAR 

PANDEY, STENO 

DR(

A)    

666/

201

8 

20/02

/2018 

A-

20(2)/PERS.FILE/SC-

LDC/CHE/2016 DTD 

14.2.18 

SH. K.S. 

RAMESH, 

HOO, 

CHENNAI 

INTIMATION 

REGARDING CHSL-17 

BY SH. ASHOK 

KUMAR, LDC 

DR(

A)    

667/

201

8 

20/02

/2018 

A-

20(2)/PERS.FILE/SC-

LDC/CHE/2016 DTD 

14.2.18 

SH. K.S. 

RAMESH, 

HOO, 

CHENNAI 

INTIMATION FOR 

POST OF JJA IN TIS 

HAZARI COURT BY 

SACHIN 

CHAUDHARY, LDC 

DR(

A)    

668/

201

20/02

/2018 

A 

20(1)/PERS.FILE/AK-

SH. K.S. 

RAMESH, 

NOC FOR APPLYING 

PASSPORT BY SH. 

DR(

A)    



8 LDC/CHE DTD 

14.2.18 

HOO, 

CHENNAI 

ASHOK KUMAR, LDC 

669/

201

8 

20/02

/2018 

1/CESTAT/BANG/SK

T DTD 12.2.18 

AR, 

BANGALO

RE 

FORWARDING OF 

LEAVE APLICATION 

OF AR, BANGALORE 

DR(

A)    

670/

201

8 

20/02

/2018 

1/CESTAT/BANG/PK

M DTD 15.2.18 

AR, 

BANGALO

RE 

ABSORPTION REQ. 

OF SH. PANKAJ 

MALLICK, LIA, BANG 

DR(

A)    

671/

201

8 

20/02

/2018 

1/CESTAT/BANG/CO

MP.DTD 12.2.18 

AR, 

BANGALO

RE 

UPLOADING OF 

ORDERS IN WEBSITE 

Com

puter 

Cell 
   

672/

201

8 

20/02

/2018 

D-6(1)//WEEKLY 

DESPATCH/2014 

DTD 16.2.18 

HOO, 

CHENNAI 

WEEKLY 

DCESPATCH 9.2.18 

Com

puter 

Cell 
   

673/

201

8 

20/02

/2018 

D.NO. 3234/18/SEC-

XIV DTD 10.2.18 
SCI 

C.A. NO. 20018 OF 

2017 

DR(J

)    

674/

201

8 

20/02

/2018 

24(1)/TRF. 

FILE/CESTAT/ALD/2

015 

AR, 

ALLAHAB

AD 

TRF. OF A.NO. 

ST/58152/2013 

DR(J

)    

675/

201

8 

20/02

/2018 

24(1)/TRF. 

FILE/CESTAT/ALD/2

015 

AR, 

ALLAHAB

AD 

TRF. OF A.NO. 

ST/1734/2011 

DR(J

)    

676/

201

8 

20/02

/2018 

CESTAT/AR//CHD/27

/2017/1431 DTD 

16.2.18 

COMMISSI

ONER, 

CHANDIG

ARH 

LISTIING OF CASES 

FROM 5 TO 9 MARCH 

2018 AT 

CHANDIGARH 

DR(J

)    

677/

201

8 

20/02

/2018 

V(30)/ST/REV/PHG/3

18/2012/1128 DTD 

14.2.18 

COMMISSI

ONER, 

LUDHIAN

A 

REQ. FOR STATUS OF 

APPEAL CCE 

LUDHIANA VS. 

MUNICIPAL COUNCIL 

DR(J

)    

678/

201

8 

20/02

/2018 

CESTAT/AHD/ADMN

/10/2012/65 DTD 

14.2.18 

AR, 

AHMEDA

BAD 

LTC ALL INDIA BY 

DR. D.M. MISRA, M(J), 

AHMEDABAD 

Acco

unt 

Secti

on 

   

679/

201

8 

20/02

/2018 
NIL 

SH. ANIL 

CHOUDH

ARY, M(J), 

ALLAHAB

AD 

APPLICATION FOR 

TA ADVANCE ON 

TOUR 

Acco

unt 

Secti

on 

   

680/

201

20/02

/2018 
NIL 

SH. ANIL 

G. 

APPLICATION FOR 

TA ADVANCE ON 

Acco

unt    



8 SHAKKAR

WAR, 

M(T), 

ALLAHAB

AD 

TOUR Secti

on 

681/

201

8 

20/02

/2018 
NIL 

SH. RAJU, 

M(T), 

MUMBAI 

C.L. FOR 19.2 AND 

20.2.18 AND 

CANCELLATION OF 

SCL FROM 27.2 TO 

8.3.18 

DR(

A)    

682/

201

8 

20/02

/2018 
NIL 

SH. V.P. 

PANDEY, 

AR, DELHI 

INFORMATION REG. 

VACATION OF 

EARLIER OCCUPIED 

QUARTER AT R.K. 

PURAM 

DR(

A)    

683/

201

8 

20/02

/2018 
NIL 

SH. P.K. 

CHOUDH

ARY, M(J), 

KOLKATA 

C.L. FOR 19.2.18 
DR(

A)    

684/

201

8 

20/02

/2018 

CESTAT/MUM/STAT

/16 DTD. 14.2.18 

SPS TO 

M(J), 

MUMBAI 

SH. 

RAMESH 

NAIR 

CORRECTION IN 

DISPOSAL STAT. 

DR(

A)    

685/

201

8 

20/02

/2018 
NIL 

VRL 

LOGISTIC

S 

REQ. FOR 

CONSTITUTION OF 

LARGER BENCH 

DR(J

)    

686/

201

8 

20/02

/2018 
NIL 

SH. ANIL 

CHOUDH

ARY, M(J), 

ALLAHAB

AD 

PERMISSION FOR 

PRONOUNCEMENT 
PA 

   

687/

201

8 

20/02

/2018 
NIL 

SH. M. 

PUSHPAR

AJ, 

COIMBAT

ORE 

INFORMERS 

GRIEVANCE NON 

LISTING OF E/41590-

91/13-CHENNAI 

PA 
   

688/

201

8 

20/02

/2018 
1/CESTAT 

      

689/

201

20/02

/2018 

1/CESTAT/BANG/AD

MN DTD 8.2.18 

AR, 

BANGALO

FORWARDING OF 

ORGINAL 
PA 

   



8 RE NOTESHEETS OF 

TOUR AND ROSTER 

690/

201

8 

20/02

/2018 
NIL 

AR, 

CHANDIG

ARH 

ST/320/2011-SM 

LARGER BENCH 

NOTICE 

PA 
   

691/

201

8 

21/02

/2018 
NIL 

SH. 

MOHINDE

R SINGH 

DR 

Apar in r/o 12 staff  
DR(

A)    

692/

201

8 

21/02

/2018 
NIL 

SH. J.K. 

GOLAY, 

SPS 

01 day CL on 26.02.2018 
DR(

A)    

693/

201

8 

21/02

/2018 
NIL 

SH. J.K. 

GOLAY, 

SPS 

01 day CL on 26.02.2018 
DR(

A)    

694/

201

8 

21/02

/2018 
NIL 

THE 

ASSISTAN

T 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA, 

NEW 

DELHI 

CIVIL APPEAL Nos. 

5534,5535 and 5537 of 

2017 

DR(J

)    

695/

201

8 

21/02

/2018 
NIL 

SH. 

BINEESH 

KUMAR 

K.S, D.R 

01 day RH on 

19.02.2018 

DR(

A)    

696/

201

8 

21/02

/2018 

PF/VDB/CESTAT/MU

M 

SH. 

MANAS 

KUMAR 

SINHA, AR 

CESTAT 

MUMBAI 

order of CESTAT, H.Q, 

New Delhi dtd 

15.02.2018-reg. 

DR(

A)    

697/

201

8 

21/02

/2018 

24(1)/TFR 

FILE/CESTAT/ALD 

2015 

SH. ROHIT 

KUMAR 

SHUKLA, 

AR, 

CESTAT 

ALLAHAB

AD 

Transfer of old records 
DR(J

)    

698/ 21/02 NIL SH. S.S 01 day CL on 05.03.2018 DR(
   



201

8 

/2018 GARG, 

M(J) 

A) 

699/

201

8 

21/02

/2018 
NIL 

SH.RAKES

H KUMAR, 

MTS 

Joining 01 day EL on 

19.02.2018 

DR(

A)    

700/

201

8 

21/02

/2018 

A-

19(1)/PERS.FILE/MM

D-M(T)/CHE/2016 

DTD 16.2.2018 

SH.K.S. 

RAMESH, 

SPS 

SURRENDER OF 

ARMINIUS 

REVOLVER 

DR(

A)    

701/

201

8 

21/02

/2018 
NIL 

SH. 

MANWAR 

SINGH, 

UDC, 

DELHI 

INTIMATION 

REGARDING LEAVE 

FROM 2.2.18 

DR(

A)    

702/

201

8 

21/02

/2018 

5/CESTAT/BANG/RE

NT 

AR, 

BANGALO

RE 

acceptance letter of 

additional space 

DR(

A)    

703/

201

8 

22/02

/2018 
NIL 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

REQUEST FOR 01 

DAY CL ON 28/02/2018 

AND 01 DAY RH ON 

01/03/2018 

DR(

A)    

704/

201

8 

22/02

/2018 
NIL 

RAKESH 

KUMAR, 

MTS 

APPLICATION FOR 01 

DAY EL ON 22/02/2018 

DR(

A)    

705/

201

8 

22/02

/2018 
2/1/2018-NDII/NOM/E 

REGIONA

L 

DIRECTO

R/DEPUTY 

DIRECTO

R, SSC, 

NORTHER

N REGION 

STENOGRAPHER GR. 

C & D 

EXAMINATION, 2016 

FORWARDING 

DOSSIER OF 

SELECTED 

CANDIDATE FOR THE 

POST OF 

STENOGRAPHERS 

GR. C (E) REG. 

DR(

A)    

706/

201

8 

22/02

/2018 

138/SSC-CR/2016-

NOM(STENO-C)E 

REGIONA

L 

DIRECTO

R/DEPUTY 

DIRECTO

R, SSC, 

CENTRAL 

STENOGRAPHER GR. 

C & D 

EXAMINATION, 2016 

FORWARDING 

DOSSIER OF 

SELECTED 

CANDIDATE FOR THE 

DR(

A)    



REGION POST OF 

STENOGRAPHERS 

GR. C (E) REG. 

707/

201

8 

22/02

/2018 
NIL 

HANU 

BHASKAR

, SENIOR 

CENTRAL 

GOVT. 

STANDIN

G 

COUNSEL 

PROFESSIONAL FEE 

BILL IN CASE OF O.A. 

NO. 3625/2017 

NARESH KR. VS. UOI 

& ORS 

DR(

A)    

708/

201

8 

22/02

/2018 
NIL 

SHRADDH

A 

MISHRA, 

STENOGR

APHER 

GR. III 

REG. JOINING 

REPORT 

DR(

A)    

709/

201

8 

22/02

/2018 
NIL 

SHRADDH

A 

MISHRA, 

STENOGR

APHER 

GR. III 

REG. JOINING 

REPORT 

DR(

A)    

710/

201

8 

22/02

/2018 

77/AIC/CESTAT/KOL

/2017 

T.K. 

SARKAR, 

DEPUTY 

REGISTRA

R, 

CESTAT, 

KOLKATA 

HIRING OF VEHICLE 

FOR MEMBERS, 

CESTAT, KOLKATA 

REG. 

DR(

A) 
CT 

  

711/

201

8 

22/02

/2018 

PF/VDB/CESTAT/MU

M 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

ORDER OF CESTAT, 

HQ, NEW DELHI DTD. 

15 FEB 2018 REG. 

DR(

A)    

712/

201

8 

22/02

/2018 

A/50050/170/2017-

AD.1C(CESTAT) 

S. 

BHOWMIC

K, UNDER 

SECRETA

RY TO 

THE 

CLARIFICATION FOR 

GRANT OF MACP 

REG. 

DR(

A)    



GOVT. OF 

INDIA 

713/

201

8 

22/02

/2018 
A-50050/11/2016-VIG 

LALIT 

WADHWA

, DEPUTY 

SECRETA

RY (PERS) 

EXPEDITIOUS 

FOLLOW UP AND 

SCRUTINY OF AUDIT 

REPORTS BY CHIEF 

VIGILANCE 

OFFICERS REF. FROM 

CVC REG. 

Acco

unt 

Secti

on 

   

714/

201

8 

23/02

/2018 
NIL 

RANJU 

MADHRA, 

SR. P.S, 

CESTAT, 

NEW 

DELHI 

APPLICATION FOR EL 

FROM 26/2/18 TO 

1/3/18 

DR(

A)    

715/

201

8 

23/02

/2018 

01/CESTAT/HYD/ESS

T/15 

KRIPA 

SHANKER

, 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

HYDERAB

AD 

RENEWAL OF LEASE 

AGREEMENT NO. 

217/CGM/O&M 

C.III/D6/2014-15 DT. 

03.11.2014 

DR(

A)    

716/

201

8 

23/02

/2018 
NIL 

ANIL G. 

SHAKKAR

WAR, 

MEMBER 

(T), 

CESTAT, 

ALLAHAB

AD 

APPLICATION FOR EL 

FROM 26/3/2018 TO 

28.3.2018 

DR(

A)    

717/

201

8 

23/02

/2018 
NIL 

DEVDEND

ER SINGH, 

MEMBER 

(T) 

APPLICATION FOR 

HEADQUARTER 

LEAVE PERMISSION 

DR(

A)    

718/

201

8 

23/02

/2018 
NIL 

ASHOK 

JINDAL, 

MEMBER 

(J) 

APPLICATION FOR 

HEADQUARTER 

LEAVE PERMISSION 

DR(

A)    

719/

201

8 

23/02

/2018 

CESTAT/MUM/RN/20

18 

RAMESH 

NAIR, 

MEMBER(

DETAILS OF 

INVESTMENTS/RECEI

PT/PAYMENTS FOR 

DR(

A)    



JUDICIAL)

, CESTAT, 

MUMBAI 

AMOUNT OF MORE 

THAN RS 1 LAKH 

DURING THE PERIOD 

01/102017 TO 

31/01/2018 OF SHRI 

RAMESH NAIR, 

MEMBER (J) 

720/

201

8 

23/02

/2018 
NIL 

DR. D.M. 

MISRA, 

MEMBER 

(J) 

REGARDING TOUR 

REQUEST FOR THE 

PERIOD 12.3.2018 TO 

23.3.2018 

PA 
   

721/

201

8 

23/02

/2018 
NIL 

MS. 

ARCHANA 

WADHWA

, MEMBER 

(J) 

REQUEST FOR TOUR 

TO MUMBAI REG. 
PA 

   

722/

201

8 

23/02

/2018 
NIL 

DHARNEN

DRA 

KUMAR 

RANA, 

ADVOCAT

E 

INSPECTION OF FILE 

IN THE CASE OF 

SURENDRA KHATOR 

V/S CC, JAIPUR-

APPEAL NO. 

C/52275/2016-CU(DB) 

DR(J

)    

723/

201

8 

23/02

/2018 
NIL 

RAKESH 

KUMAR, 

MTS 

REGARDING JOINING 

REPORT 

DR(

A)    

724/

201

8 

23/02

/2018 
NIL 

Y. 

VEDAPRA

KASH, 

HYDERAB

AD 

WILLINGNESS TO 

APPOINT AS STENO 

GR. II IN CESTAT 

REG. 

DR(

A)    

725/

201

8 

23/02

/2018 
NIL 

ANIL G. 

SHAKKAR

WAR, 

MEMBER 

(T) 

APPLICATION FOR 

ADVANCE OF TA ON 

TOUR 

DR(

A)    

726/

201

8 

23/02

/2018 
NIL 

SANDIP 

SINGH, 

RAJASTH

AN 

WILLINGNESS FOR 

JOINING TO THE 

POST OF UPPER 

DIVISIOLN CLERK IN 

CESTAT, REG. 

DR(

A)    

727/

201

8 

23/02

/2018 
NIL 

SH. V. 

PADMAN

ABHAN, 

DISPOSAL OF 

IMMOVABLE 

PROPERTY 

DR(

A)    



MEMBER 

(T) 

728/

201

8 

23/02

/2018 
NIL 

SH. S.S. 

GARG, 

MEMBER 

(JUDICIAL

) 

GRANT OF ONE DAY 

CL ON 05/3/2018 

DR(

A)    

729/

201

8 

23/02

/2018 
NIL 

SH. V. 

PADMAN

ABHAN, 

MEMBER 

(T) 

INTIMATION REG. A 

TRANSACTION IN 

MOVABLE 

PROPERTY REG. 

DR(

A)    

730/

201

8 

23/02

/2018 
NIL 

SH. RAJU, 

MEMBER 

(T) 

APPLICATION FOR 

CL AND SPECIAL 

CASUAL LEAVE 

DR(

A)    

731/

201

8 

23/02

/2018 

24(1)/TFR 

FILE/CESTAT/ALD 

2015 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

TRANSFER OF OLD 

RECORDS REG. 

DR(J

)    

732/

201

8 

23/02

/2018 
22411/2017/SEC-XIV 

ASSISTAN

T 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

CIVIL APPEAL NO. 

2232 OF 2018 

DR(J

)    

733/

201

8 

23/02

/2018 
NIL 

UMA 

SHANKAR 

VERMA, 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

AHMEDA

BAD 

WEEKLY DISPATCH 

ORDER REPORT OF 

JUDICIAL ORDERS 

REG. 

Com

puter 

Cell 
   

734/

201

8 

23/02

/2018 
NIL 

UMA 

SHANKAR 

VERMA, 

ASSISTAN

T 

REGISTRA

WEEKLY DISPATCH 

ORDER REPORT OF 

JUDICIAL ORDERS 

REG. 

Com

puter 

Cell 
   



R, 

CESTAT, 

AHMEDA

BAD 

735/

201

8 

23/02

/2018 

13015/2/2017-

CESTAT-DOR 

SUNIL KR. 

MEENA, 

UNDER 

SECRETA

RY (VIG) 

ROM ORDER IN 

APPEAL NO. 

C85893,85896,85898/15 

IN CASE OF M/S 

FORTUNE 

MARKETING LTD. 

REG. 

PA 
   

736/

201

8 

23/02

/2018 

13015/2/2017-

CESTAT-DOR 

SUNIL KR. 

MEENA, 

UNDER 

SECRETA

RY (VIG) 

ROM ORDER IN 

APPEAL NO. 

C85893,85896,85898/15 

IN CASE OF M/S 

FORTUNE 

MARKETING LTD. 

REG. 

PA 
   

737/

201

8 

23/02

/2018 
NIL 

SH. M.V. 

RAVINDR

AN, 

MEMBER 

(J) 

REQUEST FOR 

OFFICIAL TOUR 

FROM CESTAT, 

HYDERABAD TO 

CESTAT, MUMBAI 

FROM 12/3/18 TO 

23/3/18 

PA 
   

738/

201

8 

23/02

/2018 
NIL 

ARCHANA 

WADHWA

, 

MEMBER(

J) 

APPLICATION FOR 04 

DAYS CL FROM 

26/12/17 TO 29/12/17 

DR(

A)    

739/

201

8 

23/02

/2018 
NIL 

MS. 

ARCHANA 

WADHWA

, MEMBER 

(J) 

REQUEST FOR 

TRANSFER 

DR(

A)    

740/

201

8 

23/02

/2018 
NIL 

SH. 

ASHOK 

JINDAL, 

MEMBER 

(J) 

REGARDING 

STATION LEAVE 

PERMISSION 

DR(

A)    

741/

201

8 

23/02

/2018 
NIL 

MS. 

ARCHANA 

WADHWA

, MEMBER 

LETTER REG. HPL 

FROM 11/1/2018 TO 

09/2/2018 AND 

CANCELLATION OF 

DR(

A)    



(J) EARLIER 

APPLICATION FOR EL 

742/

201

8 

26/02

/2018 
NIL 

DOROTHY 

JOSEPH, 

NEW 

DELHI 

WILLINGNESS FOR 

APPOINTMENT AS 

STENO GR. II IN 

CESTAT 

DR(

A)    

743/

201

8 

26/02

/2018 
NIL 

MS. 

KAMALA, 

S.P.S., 

CESTAT, 

ALLAHAB

AD 

FORWARDING OF 

FINAL ORDER AFTER 

SIGN OF HON. 

MEMBER (J) 

PA 

SHR

I 

PRA

MO

D 

KU

MA

R 

  

744/

201

8 

26/02

/2018 
NIL 

MS. 

KAMALA, 

S.P.S., 

CESTAT, 

ALLAHAB

AD 

FORWARDING OF 

FINAL ORDER AFTER 

SIGN OF HON. 

MEMBER (J) 

PA 

SHR

I 

PRA

MO

D 

KU

MA

R 

  

745/

201

8 

26/02

/2018 
NIL 

ANIL G. 

SHAKKAR

WAR, 

MEMBER 

(T), 

CESTAT, 

ALLAHAB

AD 

BOOKING OF THE 

AIR TICKET 

DR(

A) 
CT 

  

746/

201

8 

26/02

/2018 

04/CESTAT/HYD/PF/

KS/15/36 

KRIPA 

SHANKER

, 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

HYDERAB

AD 

FORWARDING OF 

LEAVE APPLICATION 

IN R/O SH. KRIPA 

SHANKER, ASSTT. 

REGISTRAR REG. 

DR(

A)    

747/

201

8 

26/02

/2018 
NIL 

RITESH 

SHAH, 

ASST. 

MANAGE

SETTLEMENT OF 

OUR INVOICES 

DR(

A) 
CT 

  



R-FIN, AIR 

INDIA 

748/

201

8 

26/02

/2018 
NIL 

RITESH 

SHAH, 

ASSISTAN

T 

MANAGE

R-FIN, AIR 

INDIA 

CREDIT NOTE 
DR(

A) 
CT 

  

749/

201

8 

26/02

/2018 

A-20(2)/PERS. 

FILE/RKP-SR-III/2015 

K.S. 

RAMESH, 

HOO, 

CESTAT, 

CHENNAI 

FORWARDING OF 

REQUEST FOR 

TRANSFER OF SHRI 

RAUSHAN KR. 

PAUSWAN, STENO 

GR. III 

DR(

A)    

750/

201

8 

26/02

/2018 

A-20(2)/PERS. 

FILE/RKP-SR-III/2015 

K.S. 

RAMESH, 

HOO, 

CESTAT, 

CHENNAI 

FORWARDING OF 

REQUEST FOR 

TRANSFER OF SHRI 

RAUSHAN KR. 

PAUSWAN, STENO 

GR. III 

DR(

A)    

751/

201

8 

26/02

/2018 

60/IA/CESTAT/KOL/0

4/229/94 

T.K. 

SARKAR, 

DEP. 

REGISTRA

R, 

CESTAT, 

KOLKATA 

NON FURNISHING OF 

FIDELITY, 

GUARANTEE BY 

CASHIER FOR 

HANDLING CASH 

REG. 

DR(

A)    

752/

201

8 

26/02

/2018 
NIL 

SUB 

ASSISTAN

T 

REGISTRA

R(WRITS), 

MADRAS 

HIGH 

COURT 

REG. DATE OF 

HEARING OF WP NO. 

2501 OF 2018 ON 

27/2/2018 

DR(

A)    

753/

201

8 

26/02

/2018 
NIL 

SUB 

ASSISTAN

T 

REGISTRA

R(WRITS), 

MADRAS 

HIGH 

COURT 

REG. DATE OF 

HEARING OF WP NO. 

2501 OF 2018 ON 

27/2/2018 

DR(

A)    



754/

201

8 

26/02

/2018 

05/CESTAT/BANG/R

ENT 

SANTOSH 

KUMAR 

TIWARI, 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

BANGALO

RE 

FORWARDING OF 

ACCEPTANCE 

LETTER FOR 

ADDITIONAL SPACE 

CESTAT, 

BANGALORE REG. 

DR(

A)    

755/

201

8 

26/02

/2018 

CESTAT/AHD/ADMN

/10/2016/70 

UMA 

SHANKAR 

VERMA, 

ASST. 

REGISTRA

R, 

CESTAT, 

AHMEDA

BAD 

VACANCY OF MTS IN 

R/O CESTAT, 

AHMEDABAD REG. 

DR(

A)    

756/

201

8 

26/02

/2018 

01/CESTAT/HYD/ESS

T/15/35 

KRIPA 

SHANKER

, ASST. 

REGISTRA

R/HOO 

RENEWAL OF LEASE 

AGREEMENT NO. 

217/CGM/O&M 

C.III/D6/2014-15 DT. 

03/11/2014 

DR(

A)    

757/

201

8 

26/02

/2018 

04/CESTAT/HYD/KS/

15 

KRIPA 

SHANKER

, ASST. 

REGISTRA

R, 

CESTAT, 

HYDERAB

AD 

FORWARDING OF 

JOINING REPORT IN 

R/O SH. KRIPA 

SHANDER, ASST. 

REGISTRAR REG. 

DR(

A)    

758/

201

8 

26/02

/2018 

CESTAT/MUM/PRO/

STAT/2018 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

FORWARDING OF 

IMMOVABLE 

PROPERTY RETURN 

FOR THE YEAR 2017 

AS ON 01/01/18 

DR(

A)    

759/

201

8 

26/02

/2018 
NIL 

RAJENDR

A 

PRASAD, 

A.O. 

APPLICATION FOR 

CL ON 23/3/2018 

DR(

A)    



760/

201

8 

26/02

/2018 
NIL 

RAJENDR

A 

PRASAD, 

A.O. 

APPLICATION FOR 

CL ON 23/3/2018 

DR(

A)    

761/

201

8 

26/02

/2018 
NIL 

REKHA 

SHEKHA

WAT, 

STENO 

GR. II, 

CESTAT, 

NEW 

DELHI 

APPLICATION FOR EL 

FROM 13.3.18 TO 

16.3.3018 

DR(

A)    

762/

201

8 

26/02

/2018 
NIL 

ASST. 

REGISTRA

R, 

CESTAT, 

CHANDIG

ARH 

TRANSFER OF 

APPEAL NO. 

E/646/2008-DB 

Tech

nical 

Offic

er 

   

763/

201

8 

26/02

/2018 

01/CESTAT/BANG/LI

B 

SANTOSH 

KUMAR 

TIWARI, 

ASST. 

REGISTRA

R, 

CESTAT, 

BANGALO

RE 

LIST OF FILES IN 

WHICH SECOND 

FOLDER HAVE BEEN 

SEGREGATED AND 

DESTROYED REG. 

DR(J

)    

764/

201

8 

26/02

/2018 
NIL 

ASST. 

REGISTRA

R, 

CESTAT, 

CHANDIG

ARH 

LISTING OF CASES 

BEFORE SPECIAL 

BENCH BEING 

CONSTITUTED IN 

CHANDIGARH FROM 

5 TO 9 MARCH, 2018 

REG. 

DR(J

)    

765/

201

8 

26/02

/2018 
D.NO.20238/2017/SEC 

ASST. 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

CIVIL APPEAL NO. 

10426 OF 2017 

DR(J

)    

766/

201

8 

26/02

/2018 
NIL 

ASSISTAN

T 

REGISTRA

R, 

CIVIL APPEAL NO. 

2250 OF 2018 

DR(J

)    



SUPREME 

COURT OF 

INDIA 

767/

201

8 

26/02

/2018 
NIL 

ASSISTAN

T 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

CIVIL APPEAL NO. 

1259/1270 OF 2018 

DR(J

)    

768/

201

8 

26/02

/2018 

D. NO. 

200/2018/SC/SEC.III 

ASST. 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

CIVIL APPEAL NO. 

1271 OF 2018 

DR(J

)    

769/

201

8 

26/02

/2018 
NIL 

JUSTICE 

G. 

RAGHURA

M, 

NATIONA

L 

JUDICIAL 

ACADEM

Y 

TO ORGANIZE 

JUDICIAL 

EDUCATION/TRAININ

G, 

CONFERENCES/WOR

KSHOPS AT THE NJA, 

BHOPAL REG. 

PA 
   

770/

201

8 

26/02

/2018 

EXCISE/CESTAT/201

8 

SANTOSH 

KR. 

TIWARI, 

ASST. 

REGISTRA

R, 

CESTAT, 

BANGALO

RE 

CONSTITUTION OF 

LARGER BENCH REG. 
PA 

   

771/

201

8 

27/02

/2018 
NIL 

ANKIT 

KUNDU, 

NEW 

DELHI 

WILLINGNESS 

LETTER TO JOIN AS 

UDC IN CESTAT REG. 

DR(

A)    

 


